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 LOK  SABHA
 Alphabetical  List  of  Members

 Abdur  Rashid,  Bakshi  (Jammu  and
 Kashmir).

 Abdul  Wahid,  Shri  T.  (Vellore).
 Achal  Singh,  Shri  (Agra).
 Achuthan,  Shri  R.  (Mavelikara).
 Akkamma  Devi,  Shrimati  (Nilgiris).
 Alagesan,  Shri  O.  V.  (Chingleput).
 Alva,  Shri  A.  Shankar  (Mangalore).
 Alva,  Shri  Joachim  (Kanara).
 Alvares,  Shri  Peter  Augustus

 (Panjim).
 Aney,  Dr.  M.  S.  (Nagpur).
 Anjanappa,  Shri  8.  (Nellore).
 Ankineedu,  Shri  Maganti  (Gudivada).
 Anthony,  Shri  Frank  (Nominated—

 Anglo-Indians).
 Arunachalam,  Shri  N.  (Ramanathapu-

 ram).
 Azad,  Shri  Bhagwat  Jha  (Bhagalpur).

 Babunath  Singh,  Shri  (Surguja).
 Bade,  Shri  Ramchandra  Vithal  (Khar-

 gone).
 Badrudduja,  Shri  (Murshidabad).
 Bagri,  Shri  Mani  Ram  (Hissar).
 Bajaj,  Shri  Kamalnayan  (Wardha).
 Bakliwal,  Shri  Mohanlal  (Drug).
 Bal  Krishna  Singh,  Shri  (Chandanili).
 Balakrishnan,  Shri  S.  C.  (Koilpatti).
 Balmiki,  Shri  K.  L.  (Khurja).
 Banerjee,  Shri  S.  M.  (Kanpur).
 Banerji,  Dr.  R.  (Bankura).
 Barkataki,

 (Barpeta).
 Barman,  Shri  P.  C.  (Cooch  Behar).
 Barrow,  Shri  A.  E.  T.  (Nominated—

 Anglo-Indians).

 Shrimati  Renuka  Devi

 B—contd.

 Barua,  Shri  Hem  (Gauhati).
 Shri  Rajendranath  (Jorhat).

 Shri  Panna  Lal  (Ganga-
 Barua,
 Barupal,

 nagar).
 Basant  Kunwari,  Shrimati  (Kai-

 sarganj).
 Basappa,  Shri  C.  R.  (Tiptur).
 Basumatari,  Shri  70.  (Goalpara).
 Baswant,  Shri  Sonubhai  Dagadu

 (Thana).
 Bateshwar  Singh,  Shri  (Giridih).
 Berwa,  Shri  Onkar  Lal  (Kotah).
 Besra,  Shri  Satyacharan  (Dumka).
 Bhagat,  Shri  Baliram  (Shahabad).
 Bhagavati,  Shri  Bijoy  Chandra

 (Darrang).
 Bhakt  Darshan,  Shri  (Garhwal).
 Bhanja  Deo,  Shri  Laxminarayan

 (Keonjhar).
 Bhanu  Parkash  Singh,  Shri  (Raj-

 garh).
 Bhargava,  Shri  M.  B.  L.  (Ajmer).
 Bhatkar,  Shri  Laxmanrao  Shrawanji

 (Khamgaon).
 Bhattacharya,  Shri  Dinen  (Seram-

 pore).
 Bhattacharyya,  Shri  C.  K.  (Raiganj).
 Bheel,  Shri  P.  H.  (Dohad).
 Biren  Dutta,  Shri  (Tripura  West).
 Birendra  Bahadur  Singh,  Shri  (Raj-

 nandgaon).
 Bist,  Shri  Jang  Bahadur  Singh

 (Almora).
 Borooah,  Shri  Prafulla  Chandra

 (Sibsagar).
 Brahm  Prakash,  Shri  (Outer  Delhi).
 Brajeshwar  Prasad,  Shri  (Gaya).
 Brij  Basi  Lal,  Shri  (Faizabad),



 B—contd.
 Brij  Raj  Singh,  Shri  (Bareilly).
 Brij  Raj  Singh—Kotah,  Shri  (Jhala-

 war).
 Buta  Singh,  Shri  (Moga).

 Cc

 Chakravartty,  Shrimati  Renu  (Bar-
 rackpore).

 Chakraverti,  Shri  P.  R.  (Dhanbad).
 Chanda,  Shrimati  Jyotsna  (Cachar).
 Chandak,  Shri  B.  L.  (Chindwara).
 Chandrabhan  Singh,  Dr.  (Bilaspur).
 Chandrasekhar,  Shrimati  M.  (Mayu-

 ram).
 Chandriki,  Shri  Jagannathrao  Venka-

 tarao  (Raichur).
 Chattar  Singh,  Shri  (Chamba).
 Chatterjee,  Shri  H.  P.  (Nabadwip).
 Chatterjee,  Shri  N.  C.  (Burdwan).
 Chaturvedi,  Shri  S.  N.  (Firozabad).
 Chaudhry,  Shri  Chandramani  Lal

 (Mahua).
 Chaudhuri,  Shri  Digambar  Singh

 (Mathura).
 Chaudhuri,  Shrimati  Kamala  (Hapur).
 Chaudhuri,  Shri  Sachindra  (Ghatal).
 Chaudhuri,  Shri  Tridib  Kumar

 (Berhampur).
 Chavan,  Shri  D.  R.  (Karad)
 Chavan,  Shri  Y.  B.  (Nasik).
 Chavda,  Shrimati  Johraben  (Banas-

 kantha).
 Chuni  Lal,  Shri  (Ambala).

 D

 Dafle,  Shri  (Miraj).
 Daji,  Shri  Homi  F.  (Indore).
 Daljit  Singh,  Shri  (Una).
 Dandeker,  Shri  N.  (Gonda).
 Das,  Dr.  Mono  Mohon  (Ausgram).
 Das,  Shri  Basanta  Kumar  (Contai).
 Das,  Shri  Nayantara  (Jamui).
 Das,  Shri  Sudhansu  Bhushan  (Dia-

 mond  Harbour).

 (ii)

 D—contd.
 Dasaratha  Deb,  Shri  (Tripura  East).
 Dass,  Shri  C.  (Tirupathi).
 Deo,  Shri  P.  K.  (Kalahandi).
 Deo,  Shri  Vijaya  Bhushan  Singh

 (Raigarh).
 Deo  Bhanj,  Shri  P.  C,  (Bhubaneswar).
 Desai,  Shri  Morarji  (Surat).
 Deshmukh,  Dr.  Panjabrao  S.  (Amra-

 vati).
 Deshmukh,  Shri  B.  D.  (Aurangabad).
 Deshmukh,  Shri  Shivaji  Rao  Shankar

 Rao  (Parbhani).
 Dey,  Shri  S.  K.  (Nagaur).
 Dhaon,  Shri  B.  K.  (Lucknow).
 Dharmalingam,  Shri  R.  (Tiruvanna-

 malai).
 Dhuleshwar  Meena,  Shri  (Udaipur).
 Dighe,  Shri  Bhaskar  Narayan

 (Kolaba).
 Dinesh  Singh,  Shri  (Salon).
 Dixit,  Shri  G.  N.  (Etawah).
 Dorai,  Shri  Kasinatha  (Aruppuk-

 kottai).
 Dubey,  Shri  Rajaram  Giridharilal

 (Bijapur  North).
 Dwivedi,  Shri  Mannoo  Lal

 pur).
 Dwivedy,  Shri  Surendranath  (Kendra-

 para).

 (Hamir-

 Elayaperumal,  Shri  L.  (Tirukoilur).
 Elias,  Shri  Mohammad  (Howrah).
 Ering,  Shri  D.  (Nominated—North

 East  Frontier  Tract).
 ह

 Firodia,  Shri  Motilal  Kundanmal
 (Ahmednagar).

 G
 Gaekwad,  Shri  Fatehsinhrao  Pratab-

 sinhrao  (Baroda).
 Gahmari,  Shri  Vishwanath

 (Ghazipur).
 Gajraj  Singh  Rao,  Shri  (Gurgaon).
 Ganapati  Ram,  Shri  (Machhlishahr).

 Singh



 G—contd.
 Gandhi,  Shri  V.  B.

 Central  South).
 Ganga  Devi,  Shrimati

 gan)).
 Gayatri  Devi,  Shrimati  (Jaipur).
 Ghosh,  Shri  Atulya  (Asansol).
 Ghosh,  Shri  N,  R.  (Jalpaiguri).
 Ghosh,  Shri  P.  K.  (Ranchi  East).
 Ghyasuddin  Ahmad,  Shri  (Dhubri).
 Gokaran  Prasad,  Shri  (Misrikh).
 Goni,  Shri  Abdul  Ghani  (Jammu  and

 Kashmir).
 Gopalan,  Shri  A.  K.  (Kasergod).
 Gounder,  Shri  R.  Muthu  (Tiruppat-

 tur).
 Govind  Das,  Dr.  (Jabalpur).
 Gowd,  Shri  Veeranna  (Bangalore).
 Guha,  Shri  Arun  Chandra  (Barasat).
 Gulshan,  Shri  Singh

 (Bhatinda).
 Gupta,  Shri  Badshah  (Manipuri).
 Gupta,  Shri  Indrajit  (Calcutta  South

 West).
 Gupta,  Shri  Kashi  Ram  (Alwar).
 Gupta,  Shri  Priya  (Katihar).
 Gupta,  Shri  Shiv  Charan

 Sadar).

 (Bombay  City

 (Mohanlal-

 Dhanna

 (Delhi

 Hajarnavis,  Shri  R.  M.  (Bhandara).
 Hansda,  Shri  Subodh  (Jhargram).
 Hanumanthaiya,  Shri  K.  (Bangalore

 City).
 Haq,  Shri  M.  M.  (Akola).
 Harvani,  Shri  Ansar  (Bisauli).
 Hazarika,  Shri  J.  N.  (Dibrugarh).
 Heda,  Shri  Harish  Chandra  (Nizama-

 bad).
 Hem  Raj,  Shri  (Kangra).
 Himatsingka,  Shri  Prabhu

 (Godda).
 Himmatsinhji,  Shri  (Kutch).
 Hukam  Singh,  Sardar  (Patiala).

 Dayal

 (iti)
 I

 Imbichibava,  Shri  E.  K.  (Ponnani).
 Iqbal  Singh,  Shri  (Ferozepore).

 J

 Jadhav,  Shri  Madhavrao  Laxmanrao
 (Malegaon).

 Jadhav,  Shri  Tulshidas  (Nanded).
 Jagjivan  Ram,  Shri  (Sasaram).
 Jain,  Shri  A.  P.  (Tumkur).
 Jaipal  Singh,  Shri  (Ranchi  West).
 Jamir,  Shri  S.  C.  (Nominated—Naga-

 land).
 Jamunadevi,  Shrimati  (Jhabua).
 Jayaraman,  Shri  A.  (Wandiwash).
 Jedhe,  Shri  Gulabrao  Keshavrae

 (Baramati).
 Jena,  Shri  Kanhu  Charan  (Bhadrak).
 Jha,  Shri  Yogendra  (Madhubani).
 Joshi,  Shri  Anand  Chandra  (Sidhi).
 Joshi,  Shrimati  Subhadra  (Balrame

 pur).
 Jyotishi,  Shri  Jwala  Prasad  (Sagar).

 K
 Kabir,  Shri  Humayun  (Basirhat).
 Kachhavaiya,  Shri  Hukam  Chand

 (Dewas).
 Kadadi,  Shri

 (Sholapur).
 Kajrolkar,  Shri  Narayan  Sadoba

 (Bombay  City  Central  North).
 Kakkar,  Shri  Gauri  Shankar  (Fateh-

 pur).
 Kamath,  Shri  Hari  Vishnu  (Hoshanga-

 bad).
 Kamble,  Shri  T.  D.  (Latur).
 Kanakasabai,  Shri  R.  (Chidamba-

 ram).
 Kandappan,  Shri  S,  (Tiruchengode).
 Kannamwar,  Shrimati  Tai  (Chanda).
 Kanungo,  Shri  Nityanand  (Cuttack).
 Kappen,  Shri  Cherian  J.  (Muvatte

 puzha).
 Kapur  Singh,  Sardar  (Ludhiana).
 Kar,  Shri  Prabhat  (Hooghly).
 Karni  Singhji,  Shri  (Bikaner).

 Madeppa  Bandappa



 (iv)
 K—contd.

 Karuthiruman,  Shri  P.  G.  (Gobichetti-
 palayam).

 Kayal,  Shri  Paresh  Nath  (Joynagar).
 Kedaria,  Shri  C.  M.  (Mandvi).
 Keishing,  Shri  Rishang  (Outer  Mani-

 pur).
 Kesar  Lal,  Shri  (Sawai  Madhopur).
 Khadilkar,  Shri  R.  K.  (Khed).
 Khan,  Dr.  Purnendu  Nareyan  (Ulube-

 ria).
 Khan,  Shri  Osman  Ali  (Anantapur).
 Khan,  Shri  Shahnawaz  (Meerut).
 Khanna,  Shri  Mehr  Chand  (New

 Delhi).
 Khanna,  Shri  Prem  Kishan  (Kaim-

 ganj).
 Kindar  Lal,  Shri  (Hardoi).
 Kisan  Veer,  Shri  (Satara).
 Kohar,  Dr.  Rajendra  (Phulbani).
 Kotoki,  Shri  Liladhar  (Nowgong).
 Koujalgi,  Shri  H.  V.  (Belgaum).
 Koya,  Shri  C.  H.  Mohammad  (Kozhi-

 kode).
 Kripa  Shankar,  Shri  (Domariaganj).
 Kripalani,  Shri  J.  B.  (Amroha).
 Krishna,  Shri  M.  R.  (Paddapalli).
 Krishnamachari,  Shri  T.  T.  (Tiru-

 chendur).
 Krishnapal  Singh,  Shri  (Jalesar).
 Kumaran,  Shri  M.  K.  (Chirayinkil).
 Kunhan,  Shri  P,  (Palghat).
 Kureel,  Shri  Baij  Nath

 Barelli).
 (Rae

 L
 Lahri  Singh,  Shri  (Rohtak).
 Lahtan  Chaudhry,  Shri  (Saharsa).
 Lakhan  Dass,  Shri  (Shahjehanpur).
 Lakhmu  Bhawani,  Shri  (Bastar).
 Lakshmikanthamma,  Shrimati  (Kham-

 mam).
 Lalit  Sen,  Shri  (Mandi).
 Laskar,  Shri  Nihar  Ranjan  (Karim-

 ganj).
 Laxmi  Bai,  Shrimati  Sangem  (Vica-
 rabad).

 L—contd.

 Laxmi  Dass,  Shri  (Miryalguda).
 Limaye,  Shri  Madhu  (Monghyr).
 Lohia,  Dr.  Ram  Manohar  (Farrukha-

 bad).
 Lonikar,  Shri  R.  N.  Yadav  (Jalna).

 M

 Mahadeo  Prasad,  Shri  (Bansgaon).
 Mahadeva  Prasad,  Dr.  (Maharajganj).
 Mahananda,  Shri  Hrushikesh  (Bolan-

 gir).
 Mahatab,  Shri  Hare  Krushna  (Angul).
 Mahato,  Shri  Bhajahari  (Purulia).
 Mahida,  Shri  Narendra  Singh

 (Anand).
 Mahishi,  Dr.  Sarojini  (Dharwar

 North).
 Maimoona  Sultan,  Shrimati  (Bhopal).
 Majithia,  Shri  Surjit  Singh  (Taran

 Taran).
 Malaichami,  Shri  M.  (Periyakulam).
 Malaviya,  Shri  Keshav  Dev  (Basti).
 Malhotra,  Shri  Inder  J.  (Jammu  and

 Kashmir).
 Malliah,  Shri  U.  Srinivasa  (Udipi).
 Mallick,  Shri  Rama  Chandra  (Jaipur).
 Manaen,  Shri  T.  (Darjeeling).
 Mandal,  Dr.  P,  (Vishnupur).
 Mandal,  Shri  Jiyalal  (Khagaria).
 Mandal,  Shri  Yamuna  Prasad  (Jai-

 nagar).
 Maniyangadan,  Shri  Mathew  (Kotta-

 yam).
 Manoharan,  Shri  K.  (Madras  South).
 Mantri,  Shri  Dwarkadas  (Bhir).
 Marandi,  Shri  Iswar  (Rajmahal).
 Maruthiah,  Shri  P.  (Melur).
 Masani,  Shri  M.  R.  (Rajkot).
 Masuriya  Din,  Shri  (Chail).
 Matcharaju,  Shri  M,  (Narasipatnam).
 Mate,  Shri  Kure  (Tikamgarh).
 Mathur,  Shri  Harish  Chandra  (Jalore).
 Mathur,  Shri  Shiv  Charan  (Bhilwara).
 Maurya,  Shri  8.  P,  (Aligarh).



 M—contd.

 Mehdi,  Shri  S.  Ahmad  (Rampur).
 Mehrotra,  Shri  Braj  Behari  (Bilhaur).
 Mehta,  Shri  Jaswantraj  (Pali).
 Mehta,  Shri  Jashvantraj  (Bhavnagar).
 Melkote,  Dr.  6.  Ss.  (Hyderabad).
 Mengi,  Shri  Gopal  Datt  (Jammu  and

 Kashmir).
 Menon,  Shri  Panampilli

 (Mukundapuram).
 Menon,  Shri  V.  K.  Krishna  (Bombay

 City  North).
 Minimata,  Shrimati

 (Baloda  Bazar).
 Mirza,  Shri  Bakar  Ali  (Warrangal).
 Mishra,  Shri  Bibhuti  (Motihari).
 Mishra,  Shri  Bibudhendra  (Puri).
 Mishra,  Shri  Mathura  Prasad  (Begu-

 sarai).
 Misra,  Dr.  Udaikar  (Jamshedpur).
 Misra,  Shri  Mahesh  Dutta  (Khandwa).
 Misra,  Shri  Shyam  Dhar  (Mirzapur).
 Mohammad  Yusuf,  Shri  (Siwan).
 Mohan  Swaroop,  Shri  (Pilibhit).
 Mohanty,  Shri  Gokulananda  (Bala-

 sore).
 Mohiuddin,  Shri  Ahmed  (Secundera-

 bad).
 Mohsin,  Shri  F.  H.  (Dharwar  South).
 Morarka,  Shri  Radheyshyam  Ram-

 kumar  (Jhunjhunu).
 More,  Shri  Krishnaji

 kanangle).
 More,  Shri

 (Poona).
 Muhammed  Ismail,  Shri  (Manjeri).
 Mukane,  Shri  Yeshwantrao  Martand-

 rao  (Bhiwandi).
 Mukerjee,  Shri  मर.  N.  (Calcutta  Cen-

 tral).

 Govinda

 Agamdas  Guru

 Laxman  (Hat-

 Shankarao  Shantaram

 Mukerjee,  Shrimati  Sharda  (Ratna-
 giri).

 Munzni,  Shri  David  (Lohardaga).
 Murli  Manohar,  Shri  (Balia).

 (v)
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 Murmu,  Shri  Sarkar  (Balurghat).
 Murthy,  Shri  B.  5.  (Amalapuram).
 Murti,  Shri  M.  S.  (Anakapalle).
 Musafir,  Shri  Gurmukh  Singh  (Amrit-

 sar).
 Muthiah,  Shri  P.  (Tirunelveli),
 Muzaffar  Husain,  Shri  (Moradabad).

 N

 Naidu,  Shri  V.  Govindasamy  (Tiru-
 vallur).

 Naik,  Shri  D.  J.  (Panchmahals).
 Naik,  Shri  Maheswar  (Mayurbhanj).
 Nair,  Shri  N.  Sreekantan  (Quilon).
 Nair,  Shri  P.  K.  Vasudevan  (Ambala-

 puzha).
 Nambiar,  Shri  Ananda  (Tiruchira-

 palli).
 Nanda,  Shri  Gulzarilal  (Sabarkhan-

 tha).
 Naskar,  Shri  P.  S.  (Mathurapur).
 Nath  Pai,  Shrj  (Rajapur).
 Nayak,  Shri  Mohan  (Bhanjanagar).
 Nayar,  Dr.  Sushila  (Jhanai).
 Nesamony,  Shri  A.  (Nagercoil).
 Nigam,  Shrimati  Savitri  (Banda).”
 Niranjan  Lal,  Shri  (Nominated—

 Andaman  and  Nicobar  Islands).
 0

 Omkar  Singh,  Shri  (Budaun).
 Oza,  Shri  Ghanshyamlal  (Surendra-

 nagar).
 P

 Paliwal,  Shri  Tika  Ram  (Hindaun).
 Pande,  Shri  Kashi  Neth  (Hata).
 Pandey,  Shri  R.  S.  (Guna).
 Pandey,  Shri  Sarjoo  (Rasra).
 Pandey,  Shri  Vishwa  Nath  (Salem-

 pur).
 Pandit,  Shrimati
 (Phulpur).
 Panna  Lal,  Shri  (Akbarpur).

 Vijay  Lakshmi
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 P—contd.

 Pant,
 Tal).

 Paradhi,  Shri  Bholaram  (Balaghat).
 Paramasivan,  Shri  S.  K.  (Erode).
 Parashar,  Shri  ४,  C.  (Shivpuri).
 Patel,  Shri  Chhotubhai  M.  (Broach).
 Patel,  Shri  Man  Sinh  P.  (Mehsana).
 Patel,  Shri  Nanubhai  N.  (Bulsar).
 Patel,  Shri  Purushottamdas’  R.

 (Patan).
 Patel,  Shri  Rajeshwar  (Hajipur).
 Patil,  Shri  Deorao  Sheoram  (Yeot-

 mal).
 Patil,  Shri  J.  S.  (Jalgaon).
 Patil,  Shri  Madhaorao  Bhagwantrao

 (Ramtek).
 Patil,  Shri  S,  8.  (Bijapur  South).
 Patil,  Shri  S.  K.  (Bombay  City

 South).
 Patil,  Shri  T.  A.  (Osmanabad).
 Patil,  Shri  V.  द  (Kolhapur).

 Shri  Krishan  Chandra  (Naini

 Patil,  Shri  Vasantrao  Lakhagounda
 (Chikodi).

 Patnaik,  Shri  Baishnab  Charan
 (Dhenkanal).

 Pattabhi  Raman,  Shri  C.  R.  (Kumba-
 konam).

 Pattnayak,
 pur).

 Pillai,  Shri  P.  S.  Nataraja  (Trivan-
 drum).

 Pottekkatt,  Shri  S.  K.  (Tellicherry).
 Prabhakar,  Shri  Naval  (Delhi—Karol

 Bagh).
 Pratap  Singh,  Shri  (Sirmur).
 Prithvi  Raj,  Shri  (Dausa).
 Puri,  Shri  D.  0.  (Kaithal).

 Shri  Kishen  (Sambal-

 R

 Raghavan,  Shri  A.  V.  (Badagara).
 Raghunath  Singh,  Shri  (Varanasi).
 Raghuramaiah,  Shri  K.  (Guntur).
 Rai,  Shrimati  Sahodra  Bai  (Damoh).
 Raj  Bahadur,  Shri  (Bharatpur).

 R—contd.
 Raja,  Shri  C.  R.  (Junagadh).
 Rajaram,  Shri  ्  (Krishnagiri).
 Rajdeo  Singh,  Shri  (Jaunpur).
 Raju,  Shri  D,  Balarama  (Narasapur).
 Raju,  Dr.  D.  S.  (Rajahmundry).
 Rajyalaxmi,  Shrimati  Lalita  (Auran-

 gabad).
 Ram,  Shri  T.  (Sonbarsa).
 Ram  Sewak,  Shri  (Jalaun).
 Ram  Singh,  Shri  (Bahraich).
 Ram  Subhag  Singh,  Dr.

 ganj).
 Ram  Swarup,  Shri  (Robertsganj).
 Ramabadran,  Shri  T.  D.  (Cuddalore).
 Ramakrishnan,  Shri  P.  R.  (Coimba-

 tore).
 Ramanathan  Chettiar,  Shri  R.  (Karur).
 Ramaswamy,  Shri  S.  V.  (Salem).
 Ramaswamy,  Shri  V.  K.  (Namakkal).
 Ramdhani  Das,  Shri  (Nawada).
 Rameshwaranand,  Shri  (Karnal).

 (Bikram-

 Rampure,  Shri  Mahadevappa  (Gul-
 barga).

 Ramshekhar  Prasad  Singh,  Shri
 (Chapra).

 Rananjai  Singh,  Shri  (Musafirkhana).
 Rane,  Shri  Shivram  Rango  (Bul-

 dana).
 Ranga,  Shri  N.  G.  (Chittoor).
 Ranga  Rao,  Shri  R.  V.  G.  K.  (Chee-

 purupalli).
 Ranjit  Singh,  Shri  (Sangrur).
 Rao,  Shri  Jaganatha  (Nowrangpur).
 Rao,  Dr.  K.  L.  (Vijayawada).
 Rao,  Shri  J.  B.  Muthyal  (Mahbub-

 nagar).
 Rao,  Shri  J.  Rameshwar  (Gadwal).
 Rao,  Shri  M.  Thirumala  (Kakinada).
 Rao,  Shri  P.  Hanumanth  (Medak).
 Rao,  Shri  Rajagopala  (Srikakulam).
 Rao,  Shri  Ramapathi  (Karimnagar).
 Rao,  Shri  5.  द  Krishnamoorthy

 (Shimoga).



 R—contd.

 Rattan  Lal,  Shri  (Banswara).
 Raut,  Shri  Bhola  (Bettiah).
 Rawandale,  Shri  Chudaman  Ananda

 (Dhulia).
 Ray,  Shrimati  Renuka  (Malda).
 Reddi,  Dr.  B.  Gopala  (Kavali).
 Reddi,  Shri  Narayan
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 Lok  Sabha

 I
 LOK  SABHA

 Wednesday,  February  17,  965/Magha
 28,  886  (Saka)

 The  Lok  Sabha  met  at  fifteen
 minutes  past  Twelve  of  the

 Clock.
 (Mr.  Speaker  in  the  Chair]

 MEMBER  SWORN
 Mr.  Speaker:  Secretary  may  call

 out  the  name  of  the  Member  who
 has  come  to  make  and  subscribe  the
 oath  or  affirmation  under  the  Cons-
 titution.

 Secretary:  Shrimati
 Maretrao  Kannamwar.

 Mr.  Speaker:  The  Minister  of  Par-
 liamentary  Affairs  may  introduce  the
 Member  to  the  House.

 The  Minister  of  |  Communications
 ang  Parliamentary  Affairs  (Shri  Sat-
 ya  Narayan  Sinha:  Sir,  I  have  great
 pleasure  in  introducing  to  you  and
 through  you  to  the  House  Shrimati
 Gopikatai  Maretrao  Kannamwar  who
 has  been  returned  to  Lok  Sabha  from
 Chanda  constituency  of  Maharash-
 tra  in  the  vacancy  caused  by  the
 resignation  of  Shri  Lal  Shamshah.

 Sh-imati  Gopikatai  Maretrao
 Kannamwar  (Chanda)

 Gopikatai

 72.6  brs.
 OBITUARY  REFERENCES

 Mr.  Speaker:  I  have  to  inform  the
 House  of  the  sad  demise  of  three  of
 our  friends,  namely,  Shri  2  Madhu-
 sudan  Rao,  Shri  Badri  Datt  Pande
 and  Sardar  Pratap  Singh  Kairon.

 Shri  E.  Madhusudan  Rao  was  a
 sitting  Member  of  this  House  from

 2.
 Mahbubabad  constituency  of  Andhra
 Pradesh.  He  wag  also  Member  of  the
 Seconq  Lok  Sabha.  He  passed  away
 at  Warangal  on  the  29th  December.
 964  gt  the  age  of  47.

 Shri  Badri  Datt  Pande  was  a  Mem-
 ber  of  the  Central  Legislative  As-
 sembly  during  the  years  937—45
 and  also  of  the  First  Lok  Sabha  du-
 ring  the  years  955—957.  He  passed
 away  at  Almora  on  the  I3th  January,
 965  at  the  age  of  83.

 Sardar  Pratap  Singh  Kairon  was
 a  Member  of  the  Constituent  Assem-
 bly  of  India  during  the  years  946—
 47.  He  was  assassinated  on  the  6th
 February,  965  while  he  was  travel-
 ling  in  a  car  from  Delhi  to  his  native
 place.  He  had  participateq  in  the
 freedom  struggle  and  had  served  the
 State  of  Punjab  as  a  Member  of  the
 Legislature  first,  then  as  a  Minister
 and  then  as  the  Chief  Minister.

 Would  any  other  Member  like  to
 make  a  brief  reference?  Last  time-

 l  had  promised  that  if  a  brief  refer-
 ence  is  to  be  made,  it  could  be  made.
 No.

 We  deeply  mourn  the  loss  of  these
 friends  and  I  am  sure  the  House  will
 join  me  in  conveying  our  condolen-
 ces  to  the  bereaved  families.

 The  House  may  stand  in  silence  for
 a  short  while  to  express  its  sorrow.

 The  Members  then  stood  in  silence
 for  a  short  while,

 ‘1217  brs.
 PRESIDENT’S  ADDRESS

 Mr.  Speaker:  Secretary  to  lay  on
 the  Table  a  copy  of  the  President's
 Address  to  both  Houses  of  Parlia-
 ment  assembled  together  on  the  170
 February,  1965.
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 Shri  Hari  Vishnu  Kamath  (Hosh-

 angabad):  Before  you  proceed  to  the
 day’s  business,  may  I  on  points  ot
 Procedure  seek  guidance  from  you,
 and  I  request  you  to  illumine  what  in
 my  mind  is  dark  at  the  moment?

 Mr,  Speaker:  Could  he  wait  for  a
 little  while  more?  The  Secretary
 may  first  lay  on  the  Table  a  copy  of
 the  President’  Address.

 Shri  Hari  Vishnu  Kamath:
 day's  business  starts  now.

 The

 Shri  Kapur  Singh  (Ludhiana):  He
 is  in  the  dark.  He  must  be  helped.

 Mr.  Speaker:  He  will
 to  lay  it  on  the  Table.

 Shri  Hari  Vishnu  Kamath:  |  will
 await  your  pleasure.

 allow  him

 Secretary:  I  lay  on  the  Table  a
 -copy  of  the  President’s  Address  to
 both  Houses  of  Parliament  assembled
 together  on  the  I7th  February,  1985.

 THE  ADDRESS
 The  President:  Members  of  Parlia-

 ment,  I  welcome  you  once  again  to
 your  labours  in  a  new  session  of
 Parliament.

 2.  During  the  year  which  has  just
 ended  the  nation  went  through  its
 severest  trial  in  recent  years  when
 the  people  lost  their  beloved  leader
 Shri  Jawaharlal  Nehru,  their  friend,
 philosopher  and  guide.  There  were
 other  stresses  and  strains  also.  We
 were  greatly  distressed  by  the  serious
 loss  of  life  and  property  unfortunate-
 ly  caused  in  South  India  by  unprece-
 dented  cyclonic  conditions.  Relief
 measures  werc  promptly  taken.  Some
 of  our  difficulties  continue  and  we
 have  to  face  them  with  courage  and
 determination.  At  the  same  time  the
 country  has  made  significant  progress
 in  many  directions.

 3.  Looking  back  on  the  past  twelve
 months,  notice  can  be  taken  of  seve-
 ral  achievements  which  should  ins-
 pire  hope  and  confidence,  National
 income  had  increased  at  the  rate  of
 only  2.5  per  cent.  per  annum  during

 the  first  two  ygars  of  the  Third  Plan.
 In  1963-64,  which  an  increase  of  9°2
 Per  cent  in  industrial  output,  the
 figure  rose  to  4.3  per  cent.  An  in-
 crease  of  about  8  per  cent  in  indus-
 trial  production  is  expected  during the  current  year.

 4.  Many  public
 ings  in  which

 sector  undertak-
 heavy  investments

 have  been  made  during  the  Third
 Plan,  have  commenced  production.
 They  include  the  Heavy  Engineering
 Plant  at  Ranchi,  the  Mining  Machin-
 ery  Plant  at  Durgapur,  the  Refinery
 at  Barauni  and  the  Machine  Tvol
 Factories  at  Pinjore  and  Kalamasseri.
 Although  production  in  some  of  these
 establishments  is  still  at  a  pilot  stage,
 we  can  look  forward  to  a  steady  in-
 crease  in  their  contribution  to  our
 economic  development  in  the  years
 to  come.

 5.  In  power  and  transport.  the  coun-
 try  has  been  making  steady  progress.
 The  number  of  elcctrified  villages
 has  gone  up  from  4,000  at  the  begin-
 ning  of  the  First  Plan  to  nearly
 40,000.  Power  generation  by  the  end
 of  the  Third  Plan  is  expected  to
 amount  to  .7  million  k.w.  as  against
 5.6  million  k.w.  at  the  end  of  the
 Second  Plan.  Shipping  tonnage  at
 about  .4  million  GRT  has  already
 exceeded  the  Third  Plan  target.
 Railways  have  adequate  capacity  to
 meet  our  current  needs  and  further
 development  is  in  progress.

 6.  New  oil  discoveries  were  made
 in  Gujarat  and  Assam  and  India  has
 secured  rights  of  exploration  in  the
 off  shore  islands  of  Iran.  New  and
 workable  deposits  of  uranium  have
 been  found  and  our  reserves  of  ura-
 nium  are  substantial.  A  Plutonium
 Plant,  entirely  designed  and  built  by
 the  scientists  and  engineers  of  the
 Trombay  Establishment  is  now  in
 operation.  The  construction  of  Ato-
 mic  Power  Stations  at  Tarapur  and
 Rana  Partap  Sagar  has  commenced.
 The  use  of  atomic  energy  for  peace-
 ful  purposes  will  steadily  expand  in
 the  future  based  increasingly  on  in-
 digenous  supplies.  technology  and
 research.
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 7.  Another  significant  feature  has
 been  the  greater  availability  of  cer-
 tain  consumer  goods  of  interest  to  the
 common  man.  The  production  of
 mill-made  cloth  alone  rose  by  another
 20  million  meters  in  ‘1964.

 8.  As  you  are  aware,  the  produc-
 tion  of  foodgrains  did  not  show  any
 appreciable  increase  during  the  three
 preceding  years.  In  a  number  of
 States  the  availability  of  foodgrains
 became  inadequate  and  there  were
 periods  of  deep  anxiety.  To  meet
 the  situation  the  import  of  foodgrains
 was  increased  and  other  measures
 were  taken  to  ensure  as  equitable  8
 distribution  of  the  available  supplies
 as  possible.  There  has  recently  been
 some  easing  of  the  situation  and  food
 prices  have  registered  some  decrease.
 Government  are  keeping  a  close
 watch  on  the  situation  and  they  pro-
 pose  shortly  to  review  the  food  distri-
 bution  policy.

 9.  Apart  from  the  measures  adopted
 to  deal  with  the  food  problem  that
 emerged  in  recent  months,  a  long
 term  policy  of  increasing  food  pro-
 duction  has  been  adopted.  A  number
 of  steps  have  already  been  taken  and
 some  are  in  the  process  of  implemen-
 tation.  The  farmer  has  been  assured
 of  minimum  prices  which  have  been
 fixed  at  economic  levels  and  an  Agri-
 cultural  Prices  Commission  has  been
 set  up  to  keep  the  situation  under
 constant  review.  Special  attention  is
 being  given  to  the  timely  supply  of
 fertilizers  and  other  requirements  to
 the  farmer.  Quick  maturing  minor
 irrigation  sch  1 will  be  imp
 ted  on  a  priority  basis,

 10.  We  are  beginning  this  year  with
 the  biggest  Kharif  harvest  on  record.
 The  Rabi  crop  also  is  expected  to  be
 appreciably  better  than  in  previous
 years.  With  these  favourable  trends
 and  the  efforts  being  made  to  increase
 production,  our  Government  are  tak-
 ing  all  possible  steps  to  achieve  long
 term  stability  in  agricultural  prices.
 To  guard  against  all  eventualities,
 however,  a  programme  of  building  up
 buffer  stocks  in  the  country  out  of
 domestic  production  and  imports  has
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 been  formulated.  The  Food  Corpo-
 ration,  which  has  been  set  up  in  the
 public  sector,  will  help  to  ensure
 orderly  marketing  and  check  anti-
 social  trends  in  the  trading  commu-
 nity.

 ll,  In  the  industrial  sector,  al-
 though  our  past  record  is  an  impres-
 sive  one,  a  fresh  momentum  is  _re-
 quired.  This  is  necessary  not  only
 in  the  interest  of  stability  of  prices,
 but  even  more  for  accelerated
 growth.

 12.  While  higher  production  is  the
 best  answer  to  the  threat  of  inflation,
 the  monetary  pressures  on  the  price
 level  and  on  our  externa)  payments
 cannot  be  ignored.  Part  of  this  pres-
 sure  comes  from  unaccounted  and
 undisclosed  money.  Stringent  mea-
 sures  are  being  taken  to  unearth  such
 money  and  there  can  be  no  relenting
 in  this  effort.  At  the  same  time,
 those  who  are  prepared  to  mend  their
 ways  and  make  a  ful)  disclosure  of
 their  illegal  earnings,  should  be
 encouraged  to  do  so.

 13,  Further,  our  Government  have
 already  announced  that  there  wil]  be
 no  more  deficit  financing.  This  will
 necessitate  curtailment  of  public  ex-
 penditure.  The  expansion  of  bank
 credits  will  also  have  to  be  kept  in
 check.  A  tighter  monetary  discipline
 is  essential  not  only  to  achieve  stabi-
 lity  of  prices  but  also  to  secure  a
 better  balance  between  our  imports
 and  exports.

 14,  In  recent  months,  Government
 have  had  to  make  substantially  large
 repayments  of  loans  and  interest  and
 also  to  pay  large  amounts  for  imports.
 This  has  led  to  a  decline  in  our  re-
 serves  of  foreign  exchange  despite  an
 increase  of  nearly  50  crores  of  rupees
 in  our  export  earnings  during  ‘1964,
 Measurés  for  remedying  the  situation
 are  being  considered  by  Government.

 ‘15.  We  are  now  engaged  in  the  for-
 mulation  of  the  country’s  Fourth  Five
 Year  Plan.  This  will  be  a  crucial
 task.  It  will  cover  a  vital  period.  A
 Memorandum  on  the  Plan  has  been
 considered  by  the  National  Develop-
 ment  Council  and  has  been  laid  on
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 the  Table  of  Parliament.  The  most
 important  objective  of  the  Fourth  Five
 Year  Plan  would  be  a  substantially
 higher  rate  ot  growth  with  the  most
 effective  utilisation  of  resources.  For
 this  task,  the  Government  propose  to
 strengthen  the  machinery  of  planning.
 Emphasis  in  the  Plan  will  be  on  agri-
 culture,  a  balanced  development
 of  heavy  and  other  industries,  crea-
 tion  of  large  employment  oppor-
 tunities,  advancement  of  the
 rural  sector  and  narrowing  down  of
 social  and  economic  disparities.
 Special  attention  is  proposed  to  be
 given  to  schemeg  which  will  mature
 quickly.  We  have  to  aim  at  a  mini-
 mum  level  of  living  for  every  family
 in  this  vast  country.  The  implemen-
 tation  of  such  a  Plan  will  need  a
 dedicated  and  sacrificial  response
 from  all  sections  of  society.  T  am
 sure  such  a  response  will  be  forth-
 coming  under  your  guidance.

 16.  Public  sector  projects  will  be
 implemented  with  greater  speed  and
 they  will  be  designed  to  give  quick
 returns  to  the  community  in  the  shape
 of  production  and  profits.  Advance
 action  in  respect  of  many  Fourth  Plan
 projects  will  be  taken  in  the  course
 of  this  year.  To  meet  shortages  in
 the  supply  of  cement,  a  Corporation
 for  the  production  of  cement  has
 been  set  up  in  the  public  sector.  The
 role  of  the  private  sector  in  the
 Fourth  Plan  will  also  be  important
 It  will  be  Government’s  endeavour
 to  provide  reasonable  facilities  to  the
 private  sector  to  enable  it  to  fulfil  its
 assigned  role  efficiently  and  effective-
 ly.

 ]7.,  The  importance  of  accelerating
 the  rate  of  growth  in  both  agriculture
 and  industry  is  heavily  underlined  by
 the  increase  in  our  population.  Bet-
 ween  ‘1951  and  ‘1961,  the  population  of
 the  country  increased  from  360  million
 to  440  million.  At  the  present  rate
 of  growth,  the  population  will  be
 490  million  by  the  end  of  the  Third
 Plan  and  550  million  by  the  end  of
 the  Fourth  Plan.  Family  Planning
 has  become  an  urgent  necessitv  for
 the  nation.  An  integrated  family
 Planning  service,  involving’  family
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 Planning  and  maternity  and  child
 welfare  measures,  has  been  evolved.
 About  12,000  Family  Planning  Cen-
 tres  have  already  been  set  up.

 ‘18,  Sound  planning  is
 important.  It  is,  however,  the  result
 that  matters  so  far  as  the  common
 man  is  concerned  and  results  can  be
 obtained  in  a  satisfactory  manner  only
 if  the  administrative  machinery  for
 the  implementation  of  plans  and  poli-
 cies  functions  with  efficiency,  speed
 and  integrity.  Improvement  of  the
 administrative  machinery  will,  there-
 fore,  be  one  of  the  principal  objectives
 of  Government’s  endeavours.

 19,  The  Government  are  conscious
 of  the  need  to  expand  and  improve
 the  social  services,  particularly  for
 the  Scheduled  Castes  and  Scheduled
 Tribes.  An  Educational  Commission
 has  been  set  up  to  advise  the  Govern-
 ment  on  the  national  pattern  of  educa-
 tion  at  different  stages.  Steps  are  be-
 ing  taken  to  expand  the  housing
 Programme  through  allotment  of  more
 funds  and  by  co-ordinated  action  for
 which  Housing  Boards  are  _  being
 set  up.  It  is  also  proposed  to  make
 land  available  at  reasonable  rates  to
 lower  income  groups.

 20.  Our  Government  attach  the
 greatest  importance  to  the  maintenance
 of  industrial  peace  through  the  code  of
 discipline  and  through  the  various  in-
 struments  of  negotiation,  conciliation
 and  adjudication  which  exist.  Fullest
 attention  is  also  being  paid  to  measures
 to  promote  labour  welfare  by  setting
 up  new  Wage  Boards  for  industries
 and  deciding  on  the  recommendations
 of  the  Bonus  Commission,  and  by  the
 establishment  of  consumer  co-opera-
 tives  and  fair  price  shops  in  industrial
 establishments  and  the  expansion  of
 the  workers’  education  programme.  It
 is  unfortunate  that  industrial  relations
 in  certain  sectors  during  964  were
 somewhat  disturbed.  It  is  our  Gov-
 ernment's  earnest  hope  that  both  em-
 plovers  and  employees  will  recognise
 the  supreme  importance  of  maximising
 output  by  working  together  with  a
 sense  of  national  purpose.

 21.  We  are  greatly  distressed  by  the
 events  in  South  India.  We  deplore  the

 extremely
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 acts  of  violence  which  have  occurred
 and  extend  our  deep  sympathy  tv  tiiose
 who  have  suifered.  Doubts  about  the
 language  issue  seem  to  Nave  agitated
 the  minds  of  the  people  there.  We
 wish  to  state  cacegorically  that  the
 assurances  given  by  the  late  Shri
 Jawanarlal  Nehru  and  re-affirmed  by
 our  Prime  Minister  will  be  carried  out
 without  qualification  and  reservation.
 This  is  essential  for  the  unity  of  the
 coun.ry.  While  Hindi  is  the  official
 language  of  the  Union,  English  will
 coniinue  to  be  an  associate  official
 Janguage.  This  will  continue  as  long
 as  the  non-Hindi  speaking  people  re-
 quire  it.  We  earnestly  hope  that  this
 will  allay  the  apprehensions  of  the
 people  and  lead  them  to  return  to  their
 normal  work.  Members  of  Parliament
 will  no  doubt  consider  this  whole
 policy  which  has  been  affirmed  and  re-
 affirmed  ofien,  in  all  its  aspects,  legal,
 administrative  and  executive.  The
 Chief  Ministers  will  be  meeting  at  an
 early  date  to  consider  the  situation,

 22.  The  Chinese  threat  on  our  Nor-
 thern  borders  continues  unabated.  To
 strengthen  our  defences,  a  Five-Year
 Defence  Plan  covering  the  years  964
 40  969  is  being  implemented,  New
 Divisions  are  being  raised  and  equipp-
 ed  according  to  schedule.  The  output
 of  Ordnance  Factories  last  year  was
 nearly  double  of  what  it  was  three
 years  ago.  Our  Air  Force  is  being  ex-
 panded  to  provide  better  protection
 againsi  hosiile  air  attacks  and  ground
 and  logistical  support  to  our  troops.
 Steps  to  strengthen  our  Naval  defences
 have  also  been  initiated,

 23.  The  increase  in  defence  expendi-
 ture  imposes  an  additional  burden  on
 the  community  and  diverts  our  re-
 sources  from  development.  We  are
 not  engaged  in  an  arms  race  with  any
 country.  At  the  same  time,  we  are
 determined  to  be  strong  enough  to
 repel  any  attack  on  our  borders,

 24.  The  explosion  of  a  nuc!ear  de-
 vice  by  China  hag  shocked  peace-
 loving  people  all  over  the  world.  An-
 other  explosion  in  China  may  not  be
 far  off.  We  have  decided  that  despite
 this  development  we  shall  not  embark
 on  the  manufacture  of  atomic  wea-
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 pons.  We  shall,  instead,  continue  to
 strive  for  international  understanding
 which  will  eiiminate  the  threat  of  nuc-
 lear  war.

 25.  Our  relations  with  countries
 near  and  far,  large  and  small,  in  the
 East  and  in  the  West,  continue  to  be
 friendly.  Oniy  China  continues  to
 adopt  a  hostile  attitude.  ‘There  has  al-
 so  been  unfortunately  no  improve-
 ment  in  our  relations  with  Pakistan.

 26.  Non-alignment  and  co-existence
 remain  the  essential  planks  of  our
 foreign  policy.  We  have  always  firm-
 ly  believed  that  peace  is  essential  for
 the  progress  of  mankind.  It  is  even
 more  necessary  for  the  developing
 nations  of  the  world  who  have  to
 tackie  enormous  probiems,  For  these
 reasons  and  because  of  our  natural  in-
 lerest  in  our  neighbourhood,  we  have
 felt  greatly  concerned  over  the  recent
 events  in  South-east  Asia.  Our  Gov-
 ernment  have  suggested  that  a  Geneva
 type  conference  should  be  held  early,
 to  arrest  the  dangerous  trends  which
 have  been  developing  in  Vietnam,  in
 particular,  go  that  a  political  solution
 to  the  problem  can  be  found.  We  are
 also  in  touch  with  friendly  countries
 in  regard  to  this  matter.

 27.  The  election  of  Mr.  Harold
 Wilson  as  the  Prime  Minister  of  the
 United  Kingdom,  of  Mr.  Kosygin  as
 the  Chairman  of  the  Council  of  Mini-
 sters  of  the  U.S.S.R.  and  of  Mr.  John-
 son  as  the  President  of  the  U.S.A.
 have  been  significant  events.  Al]  the
 three  leaders  are  old  friends  of  India.
 For  the  first  time,  a  French  Prime
 Minister  has  visited  India  and  under-
 standing  between  the  two  countries
 has  grown  as  aq  result.  The  visits  to
 our  country  of  the  Prime  Minister  of
 Ceylon,  the  Chairman  of  the  Revolu-
 tionary  Council  of  Burma,  the  King  of
 Bhutan,  Their  Majestics  the  King  and
 Queen  and  the  Foreign  Minister  of
 Nepal!  bear  testimony  to  the  growth  of
 friendship  between  India  and  her
 neighbours  We  have  also  had  the
 privilege  of  welcoming  Their  Majesties
 the  King  and  Queen  of  Belgium,  the
 President  of  the  Republic  of  Iraq  the
 President  of  the  Supreme  Council  for
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 the  Armed  Forces  of  the  Republic  of
 Sudan,  the  President  of  Finland,  the
 Prime  Minister  of  Singapore,  the
 Crown  Prince  and  Prime  Minister  of
 Kuwait  and  the  Premier  of  Mauritius.

 28.  Special  mention  has  also  to  be
 made  of  the  visit  of  His  Holiness  Pope
 Paul  VI  who  came  to  Bombay  in  Dec-
 ember,  964  to  participate  in  the
 Eucharistic  Congress.  In  the  spirit  of
 our  traditions,  people  belonging  to  all
 religions  gave  him  a  rousing  reception
 during  his  short  stay  in  the  country.

 29.  As  a  nation  fundamentally  op-
 posed  to  colonialism,  we  have  rejoiced
 in  the  emergence  of  Malawi,  Malta
 and  Zambia  as  sovereign  countries.
 Tomorrow,  the  Gambia  will  be  a  wel-
 come  addition  to  this  list,

 30.  During  the  past  year,  I  paid
 State  visits  to  the  U.S.S.R.  and  Eire.
 The  warm  reception  I  had  in  both
 these  countries  was  an  ample  tribute
 to  the  goodwill  that  exists  for  India
 and  her  peop!e  in  these  countries,

 31.  The  Prime  Minister  led  the
 Indian  delegation  to  the  Conference
 of  Non-aligned  Nations  at  Cario.  A
 fundamental  unity  and  similarity  of
 approach  manifested  itself  in  the  Con-
 ference  and  gave  overwhelming  evi-
 dence  of  the  continuing  validity  and
 relevance  of  the  policy  of  non-align-
 ment.

 32.  Twenty-two  Bills  are  already
 before  the  Parliament  for  your  consi-
 deration.  Among  the  new  Bills
 which  the  Government  propose  to  in-
 troduce  during  the  year,  are  the  fol-
 lowing:

 (i)  The  Payment  of  Bonus  Bill.
 Gi)  The  Factories  (Amendment)

 Bill.
 (iii)  The  Import  and  Export  Con-

 trol  (Amendment)  Bill.
 (iv)  The  Indian  Tariff  (Amend-

 ment)  Bill.
 (v)  The  All-India  Handloom

 Board  Bill.
 (vi)  The  Seamen’s  Provident  Fund

 Bill,
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 (vii)  The  Rice  Miiling  Industry
 (Regulation)  Amendment  Bill.

 (viii)  The  Patents  Bill.
 (ix)  The  Income  Tax”  (Amend-

 ment)  Bill.
 33.  A  statement  of  the  estimated

 receipts  and  expenditure  of  the  Gov-
 ernment  of  India  for  the  financial  year
 1965-66  will  be  laid  before  you.

 34.  Members  of  Parliament,  you
 have  a  full  and  strenuous  programme
 ahead  of  you.  The  development  of  a
 prosperous  socialist  society  and  the
 expansion  of  friendly  co-operation
 with  other  nations  of  the  world  remain
 the  basis  of  our  policies.  Our  objec-
 tives  are  known  and  our  goals  are
 clear.  To  their  attainment  you  have
 to  guide  the  nation  with  unflinching
 faith  and  firm  resolve.

 अभिभाषण

 राष्ट्रपति  :  संसद  के  सदस्यगण,  संसद
 के  नए  अधिवेशन  का  कार्यभार  उठाने  के
 लिए  एक  बार  फिर  मैं  श्राप  सबका  स्वागत
 करता  हूं  ।

 2.  हाल  ही  में  जो  साल  समाप्त  हुमा
 है,  उसमें  हमारा  देश  परीक्षा  की  एक  ऐसी
 घड़ी  से  गुज़रा  जो  पिछले  कुछ  वर्षों  में  सबसे
 कठिन  कही  जा  सकती  है।  जनता  ने  झपने
 प्यारे  नेता  श्री  जवाहरलाल  नेहरू  को  खो
 दिया;  वे  लोगों  के  मित्र,  शुभचिंतक  और
 पथ-प्रदर्शक  थे  :  इसके  अलावा  झ्ौौर  भी
 बहुत  सी  कठिनाइयों  का  सामना  करना  पड़ा  ।
 दक्षिण  भारत  में  अभूतपूर्व  तूफानों  के कारण
 जान  और  माल  की  जो  भारी  हानि  हुई,  उससे
 हमें  बड़ा  दुःख  पहुंचा  1  सहायता  सम्बंधी
 उपाय  तत्काल  बरते  गए।  हमारे  सामने
 ब  भी  कुछ  ऐसी  कठिनाइयां  हैं  जिनका
 मुकाबला  हमें  हिम्मत  कौर  मुस्तैदी  के  साथ
 करना  है  ।  इनके  बावजूद  हमारे  देश  ने
 अनेक  दिशायें  में  महत्वपूर्ण  प्रगति  की  है  ।

 3.  पिछले  बारह  महीनों  पर  अगर  हम
 नजर  डालें  तो  हम  देखेंगे  कि  कई  क्षेत्रों  में
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 हमें  विशेष  सफलता यें  प्राप्त  हुई  हैं  जो  हममें
 आशा  और  विश्वास  का  संचार  करती  हैं  ।
 तीसरी  योजना  के  पहले  दो  वर्षों  में  राष्ट्र
 की  आमदनी  केवल  2.  5  प्रतिशत  प्रति  वर्ष
 की  दर  से  बढ़ी  थी।  i963-64  8  प्रौ<द्योगिक
 उत्पादन  में  9.2  प्रतिशत  की  बढ़ती  होने  से
 आमदनी  की  बढ़ोतरी  के  आंकड़े  बढ़  कर
 4.  3  प्रतिशत  हो  गए  हैं।  चालू  वर्ष  के  दौरान

 में  औद्योगिक  उत्पादन  में  लगभग  8  प्रतिशत
 तक  की  बढ़ती  होने  की  झ्शा  है  ।

 4'  तीसरी  योजना  के  दौरान  में  पब्लिक
 सेक्टर  के  जिन  बहुत  से  प्रतिष्ठानों  में  भारी
 मात्रा  में  पूंजी  लगाई  गई  थी  उनमें  उत्पादन
 शुरू  हो  गया  है।  इनमें  शामिल  हैं  :  रांची
 का  भारी  इंजीनियरी  कारखाना,  दुर्गापुर
 का  खनन  मशीन  का  कारखाना,  बरौनी  का
 तेल  शोधक  कारखाना  और  पिंजौर  तथा
 कलामासेरी  के  मशीनी  औज़ारों  के  कारखाने  |
 हालांकि  इनमें  से  कुछ  प्रतिष्ठानों  में  उत्पादन
 कभी  प्रारंभिक  स्तर  पर  ही  है,  फिर  भी  हम
 यह  आशा  कर  सकते  हैं  कि  आने  वाले  वर्षों
 में  इन  कारखानों  से  हमारे  प्राथमिक  विकास  में
 सहायता  मिलेगी  ।

 5.  बिजली  ज़ोर  परिवहन के  क्षेत्र  में
 हमारा  देश  निरंतर  प्रगति  कर  रहा  है  ।
 पहली  योजना  के  शुरू  में  जिन  गांवों  को बिजली
 दी  गई  थी  उनकी  संख्या  4,000  थी;  कब
 वह  बढ़  कर  लगभग  40,000  हो  गई  है  ।
 दूसरी  योजना  के  अंत  में  बिजली  के  उत्पादन
 की  क्षमता  56  लाख  किलोवाट  थी;  ऐसी
 आशा  की  जाती  है  कि  तीसरी  योजना  के
 अंत  तक  वह  बढ़  कर  17  लाख  किलोवाट
 हो  जाएगी  ।  पानी  के  जहाजों  का  टनभार
 लगभग  4  लाख  ग्रास  रजिस्टर  इनुस  पहुंच
 गया  है  जो  तीसरी  योजना  के  लक्ष्य  से  भ्र धिक
 है  1  रेलवे  में  हमारी  राज  की  आवश्यकताएं
 पूरी  करने  की  क.फी  क्षमता  है  शौर  इसका
 निरंतर  विकास  हो  रहा  है  ।

 6.  गुजरात  कौर  क़सम  में  तेल  की  नई
 खोज  की  गई  है  भर  भारत  को  ईरान  के
 तटवर्ती  द्वीपों  में  तेल  खोजने  के  प्राधिकार
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 मिल  गए  हैं।  यूरेनियम  के  नए  धौर  उपयोगी
 भंडार  मिले  हैं  प्रौढ़  हमारे  पास  यूरेनियम  के
 काफ़ी  बड़े  रिजर्व  हैं  7  एक  प्लूटोनियम  प्लांट
 चालू  हो  गया  है  i  ट्राम्बे  प्रतिष्ठान  के  वैसा-
 नाकों  कौर  इंजीनियरों  ने  ही  इसका  डिज़ाइन
 तेयार  किया  कौर  इसे  खड़ा  किया  है।  तारापुर
 आर  राणा  प्रताप  सागर  में  एटमी  बिजलीघर
 बनाने  का  काम  शुरू  हो  गया  है  ।  शांतिपूर्ण
 उद्देश्यों  की  पूर्ति  क ेलिए  एटमी  शक्ति  का
 प्रयोग  भविष्य  में  निरंतर  बढ़ाया  जाएगा
 कौर  वह  भ्रधिकाधिक  देश  में  बनी  चीज़ों,
 देश  के  ही  तकनीकी  ज्ञान  शौर  प्रनुसंधान  पर
 आ्राधारित  होगा  ।

 7.  एक  कौर  महत्वपूर्ण  बात  यह  हुई
 कि  झाम  आदमी  के  काम  कराने  वाली  कई
 चीज़ें  भर  पारीक  मात्रा  में  मिलने  लगी  हैं  ।
 934  में  मिल  के  कपड़े  का  उत्पादन  200
 लाख  मीटर  ब्रोकर  बढ़  गया  है  ।

 8.  जेसा  कि  झ्रापको  मालूम  है,  पिछले
 तोन  वर्षों  में  खाद्य-सामग्र,  के  उत्पादन  में
 कोई  खास  बढ़ोतरी  नहीं  हुई।  कुछ  राज्यों
 में  खाद्य-सामग्र/  के  कमी  हुई  जिसके  कारण
 गहरी  चिता  की  स्थिति  उतन्न  हुई ।
 इस  स्थिति  का  मुकाबला  करने  के  लिए
 बाहर  से  ज्यादा  खाद्य-सामग्र  मंगाई  गई
 बौर ऐसे  उपाय  बरते  गाए  जिनसे  सुलभ
 सामग्री  का,  जहां  तक  हो  सूचित  वितरण
 किया  जा  सके  t  हाल  ही  में  स्थिति
 में  कुछ  सूधार  हुआ  है  जौर
 खाने-पीने  की  चीज़ों  की  कीमतें  कुछ  गिरी  हैं  t
 सरकार  हालात  पर  नज़र  रखे  हुए  है  ध्रौर
 उसका  इरादा  है  कि  निकट  भविष्य  में  खाद्य-
 सामग्री  के  वितरण  की  नीति  पर  फिर  से
 विचार  किया  जाए  t

 9.  हाल  के  महीनों  में  खाने  की  सामग्री
 की  जो  समस्या  उठ  छड़ी  हुई  थी,  उसका
 सामना  करने  के  लिए  जो  उपाय  किए  गाए
 उनके  अलावा  खाद्य-सामग्री  की  उपज  बढ़ाने  के
 लिए  एक  लंबे  प्ररसे  की  नीति  भ्रपनाई  गई  है  ।
 कई  कदम  पहले  ही  उठाए  जा  चके
 हैं  और  कुछ  पर  अमल  हो  रहा  है।
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 किसान  को  यह  भ्राश्वासन  दे  दिया  गया  है  कि
 कीमतें  एक  निश्चित  दर  से  नीचे  नहीं  गिरने  दी
 जाएंगी  ज़ोर  वे  झ्राथिक  स्तर  पर  नियत  कर
 दी  गई  हैं।  कीमतों  की  स्थिति  का  निरंतर
 अघ्ययन  करते  रहने  के  लिए  एक  क्रि  मूल्य
 कमीशन  नियुक्त  कर  दिया  गया  है।  इस  बात
 पर  विशेष  ध्यान  दिया  जा  रहा  है  कि  किसान
 को  समय  पर  रासायनिक  खाद  मिल  सके
 ओर  उसकी  अन्य  आवश्यकतायें  पूरी  हो  सके  ny
 प्राथमिकता  के  'आघार  पर  ऐसी  छोटी  सिचाई
 योजनाओं  पर  'भ्रमण  किया  जाएगा  जिन  के
 परिणाम  जल्दी  निकल  सकें  ।

 10.  इस  साल  के  शुरू  में  ही  खरीफ़
 की  एसी  बड़ी  फसल  हुई  है  जैसी  पहले  नहीं
 हुई  थी  ।  प्राशि  है,  पिछले  वर्षों  की  भ्रपेक्षा
 इस  वर्ष  रबी  की  फसल भी  काफ़ी  भ्रच्छी  होगी।
 इन  भ्रनकूल  परस्थितियों  को  देखते  हुए  शौर
 पैदावार  को  बढ़ाने  के  लिए  जो  कोशिशें  की  जा
 रही  हैं,  उन्हें  ध्यान  में  रख  कर  हमारी  सरकार
 खाने-पीने  की  चीजों  की  कीमतों  में  लंबे  अरसे
 तक  स्थिरता  रखने  के  लिए  सभी  संभव  उपाय
 बरत  रही  है।  फिर  भी  हर  तरह  के  संभव
 परिणामों  को  ध्यान  में  रख  कर,  देश  की  पैदा-
 वार  कौर  भ्रायात  की  हुई  सामग्री  में  से  रक्षित
 (ज़फ़र)  भंडार  बनाने  का  कार्यक्रम  तैयार

 कर  लिया  गया  है।  पब्लिक  सैक्टर  में  जो
 फूड  कारपोरेशन  स्थापित  किया  गया  है,  उस
 से  सुचारू  बाजार-व्यवस्था.  सुनिश्चित  करने
 कौर  व्यापारी  वर्ग  में  समाज-विरोधी  कार-
 भाइयों  को  रोकने  में  सहायता  मिलेगी  ।

 ii.  औद्योगिक  क्षेत्र  में  हालांकि  हमारा
 पिछला  रिकार्ड  भप्रच्छा  रहा  है,  फिर  भी  उसमें
 नये  सिरे  से  गतिशीलता  लाने  की  आवश्यकता
 है  ।  यह  न  केवल  मूल्यों  को  स्थिर  करने  के
 लिए  &  प्रावश्यक  हे,  बल्कि  अधिक  उत्पादन
 के  लिए  भी  ।

 2.  मुद्रा-स्पीती  के  ख़तरे  का  सही
 जवाब  प्रतीक  उत्पादन  करना  है,  फिर  भी
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 मुल्य  के  स्तर  पर  मुद्रा  के  दबाव  को  कौर
 विदेशों  में  भ्र पनी  अदायगी  के  प्रश्न  को  भी
 हम  नज़रअंदाज  नहीं  कर  सकते  ।  कुछ
 अ्रंशों  में  यह  दबाव  ऐसे  धन  से  उत्पन्न  हमा  है
 जो  खाते  में  नहीं  दिखाया  जाता  फौरन  उस
 का  पता  ही  दिया  जाता  है।  इस  प्रकार  के
 धन  का  पता  लगाने  के  लिए  कठोर  उपाय  बरते
 जा  रहे  हैं  कौर  इस  कोशिश  में  कोई  ढील  नहीं
 दी  जा  सकती  ।  साथ  ही,  उन  लोगों  को
 प्रोत्साहन  दिया  जाना  चाहिए  जो  सीधे  रास्ते
 पर  कराने  को  तैयार  हैं  भ्र ौर  कानून  के  खिलाफ
 की  गई  कमाई  के  बारे  में  पूरी  जानकारी  देने
 को  तैयार  हैं  ।

 13.  इसके  अलावा,  हमारी  सरकार  यह
 घोषणा  पहले  ही  कर  चुकी  है  कि  हीन  वित
 प्रबंधन  (डेफ़िसिट  फाइन  न्सिग)  नहीं  किया
 जाएगा  ।  इसके  लिए  सार्वजनिक  व्यय  पर
 निश्चित  रूप  से  नियंत्रण  करना  होगा  +
 बंक  ऋण  के  विस्तार  को  भी  रोकना  होगा  ।
 मूल्यों  में  स्थिरता  लाने  के  लिए  मुद्रा  संबंधी
 अनुशासन  को  दृढ़  बनाना  ही  ज़रूरी  नहीं  है,
 बल्कि  यह  भी  ज़रूरी  है  कि  हमारे  रायात  भ्र ौर
 निर्यात  में  उचित  संतुलन  कायम  रहे  ।

 4.  हाल  के  महीनों  में,  सरकार  को
 ऋण  और  ब्याज  की  अदायगी  के  रूप  में
 कौर  आयात  किए  हुए  माल  के  मुल्य  के  रूप
 में  बहुत  बड़ी  रकम  चुकानी  पड़ी  है  ।  इससे
 हमारे  विदेशी  मुद्रा  कोष  में  कमी  शा  गई,
 हालांकि  1964  %  दौरान  में  हमें  निर्यात
 से  जो  आमदनी  हुई,  वह  पिछले  साल  की
 अ्रपेक्षा  लगभग  50  करोड़  स्पा  अ्रधिक  थी
 इस  स्थिति  को  सुधारने  के  उपायों  पर  सरकार
 विचार  कर  रही  है  ।

 i5.  इस  समय  हम  देश  की  चोथी
 पंचवर्षीय  योजना  तैयार  करने  में  लगे  हुए  हैं  t
 यह  एक  महत्वपूर्ण  कार्य  होगा  ।  ये  वर्ष
 हमारे  लिए  निर्णायक  होंगे  ।  इस  योजना
 से  संबद्ध  एक  ज्ञापन  पर  राष्ट्रीय  विकास
 परिषद  विचार  कर  चुकी  है  भोर  इसे  संसद
 पटल  पर  रख  दिया  गया  है।  चौथी  पंच-
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 वर्षीय  योजना  का  सबसे  अधिक  महत्वपूर्ण
 उद्धेश्य  होगा--उत्पादन  की  गति  बढ़ाना
 प्रौढ़  साधनों  का  पूरे  प्रभावकारी  ढंग  से  इस्तेमाल,
 करना  ।  इस  काम  के  लिए  सरकार  योजना-
 तंत्र  को  सुदृढ़  करने  का  विचार  कर  रही  है
 इस  योजना  में  खेती-बाड़ी,  भारी  शौर  अन्य
 उद्योगों  के  संतुलित  विकास,  गांवों  की  प्रगति
 ज्यादा  लोगों  को  रोज़गार  दिलाने  श्लोक  सामा-
 जिस  तथा  प्राथमिक  अंतर  मिटाने  पर  ज़ोर
 दिया  जाएगा  ।  ऐसी  योजनाझों  पर  विशेष
 ध्यान  दिया  जाएगा  ।  जिनके  नतीजे
 जल्दी  सामने  भाएं  ।  हमें  देखना  यह  है  कि  इस
 विशाल  देश  के  हरेक  परिवार  का  रहन-सहन
 एक  ख़ास  स्तर  से  नीचे  न  गिरे  ।  इस  प्रकार
 की  योजना  पर  परमल  करने  के  लिए  यह
 ज़रूरी  होगा  कि  समाज  का  हर  वर्ग  समर्पण
 कौर  त्याग  की  भावना  से  काम  करे  मुझे
 विश्वास  है  कि  ड्राप  का  मार्गदर्शन  पाकर
 जनता  अपना  सहयोग  देती  रहेगी  ।

 6  पब्लिक  सैक्टर  की  प्रायोजना भों
 पर  दौर  तेजी  स ेकाम  किया  जाएगा  शौर  इस
 तरह  कि  इनके  परिणाम  उत्पादन  कौर  लाभ
 के  रूप  में  जनता  के  सामने  जल्दी  भाएं  ।  चौथी
 योजना  की  कई  प्रायोजनायें  पर  इस  वर्ष
 से  ही  भ्रप्रिम  कार्रवाई  शुरू  कर  दी  जाएगी  ।
 सीमेंट  की  कमी  दूर  करने  के  लिए
 पब्लिक  सेक्टर  में  सीमेंट  के  उत्पादन  का  एक
 कारपोरेशन  स्थापित  कर  दिया  गया  है  ।
 चौथी  योजना  में  प्राइवेट  सेक्टर  का  काम  भी
 महत्वपूर्ण  होगा  ।  सरकार  इस  बात  का
 प्रयत्न  करेगी  कि  प्राइवेट  सेक्टर  को  सभी
 मुनासिब  सुविधाएं  दी  जाएं  ताकि  वह  अपना
 काम  भ्रच्छे  ज़ोर  कारगर  तरीके  से  कर  सके  ny

 7.  देश  की  जनसंख्या  में  वृद्धि  होने  के
 कारण  खेती  और  उद्योग  दोनों  ही  क्षेत्रों
 में  उत्पादन  की  रफ्तार  तेज  करना  बहुत
 जरूरी  हो  गया  है  a  951  कौर  96]
 के  बीच  देश  का  जनसंख्या  36  करोड़  से
 44  करोड़  हो  गई  शौर भगर  हसी  रफ्तार

 से  प्रा बादी  बढ़ती  रही  तो
 तीसरी  योजना  के  भत  में  49  करोड़,
 कौर  चौथी  योजना  के  पूरे  होते-होते  55
 करोड़  हो  जाएगी।  राष्ट्र  के  लिए  यह  बहुत
 आवश्यक  है  कि  परिवार  सीमित  रखे
 जाएँ।  परिवार  परिसीमन  नियोजन  की
 सम्मिलित-सेवा  तैयार  की  गई  ह ैजिसमें
 परिवार  परिसीमन  कौर  जच्चा-बच्चा  के
 कल्याण  का  ध्यान  रखा  जाएगा।  लगभग
 12,000,  परिवार  नियोजन  केन्द्र  खोले

 जा  चुके  हैं।

 18.  ठीक  योजनाएं  बनाना  तो  बहुत
 जरूरी  है  ही  लेकिन  जहां  तक  जन-
 सामान्य  का  प्रश्न  है,  परिणाम  का  महत्व
 अधिक  होता  है  शौर  संतोषजनक  ढंग
 से  परिणाम  तभी  प्राप्त  किए  जा  सकते  हैं
 जब  योजनायें  कौर  नीतियों  पर  अमल
 करने  वाला  प्रशासन-तंत्र  तेजी,  होशियारी
 श्लोक  ईमानदारी  से  काम  करे।  इसलिए
 सरकार  खास  तौर  सेयह  प्रयत्न  करंगी
 कि  प्रशासन-तंत्न  में  सुधार  किया  जाए।

 l9.  सरकार  सामाजिक  सेवायों  का
 विस्तार  तथा  सुधार  करने की  प्रा वश्य कता
 के  प्रति  सजग  है,  विशेषकर  प्रनुसूचित
 जातियों  और  ख़ादिम  जातियों  के  लिए
 विभिन्न  स्तरों  पर  शिक्षा  के  राष्ट्रीय  स्वरूप
 के  विषय  में  सरकार  को  सलाह  देने  के
 लिए  शिक्षा  कमीशन  बनाया गया  है।
 अधिक  घन  निर्धारित  करके  और  समन्वित
 कार्रवाई  करके,  भवन  निर्माण,  कार्यक्रम
 को  बढ़ाने  की  दिशा  में  कदम  उठाए  जा
 राहें  भौर  इसी  उद्देश्य  स ेभवन-निर्माण
 बोर्ड  स्थापित  किए  जा  रहे हैं।  कम
 झ्रामदनी  वाले  बर्ग  के  लोगों  को  मुनासिब
 दामों  पर  जमीन  दिलाने  की  बात  भी
 सोची  जा  रही  है।

 20.  हमारी  सरकार  इस  बात  को
 बहुत  महत्व  देती  हे  कि  कारखानों  में  शांति
 बनी  रहे  और  इस  काम  के  लिए  बातचीत,



 I9  President's  Address  FEBRUARY  I7,  965  President’s  Address

 समझोता  कौर  पंच  फंसले  के  उपलब्ध
 साधनों  से  काम  लिया  जाए  ।  मजदूरों  के
 कल्याण  के  उपायों  पर  भी  पूरा  ध्यान  दिया
 जा  रहा  है  ।  इसी  उदेश्य  से  उद्योगों  के  लिए
 मजदूरी  बोड़  कायम  किये  जा  रहे  हैं,
 बोनस  कमीशन  की  सिफारिशों  के  आधार
 पर  फैसले  किए  जा  रहे  हैं,  कारखानों  में
 उपभोक्ता  सहकार  समितियां  ध्रौर  उचित
 मूल्य  की  दुकानें  खोलो  जा  रही  हैं  तथा
 मजदूर  शिक्षा  कार्यक्रम  का  विस्तार  किया
 जा  रहा है।  यह  दुर्भाग्य  की  बात  है  कि
 lo64  के  दौरान  में  कुछ  सेक्टरों  में

 प्रौद्योगिक  संबंध  बिगड़  गए  ।  हमारी
 सरकार  को  पूरी  आशा  हे  कि  मालिक  और
 मजदूर  दोनों  अधिक  से  प्रतीक  उत्पादन  का

 महत्व  समझेंगे  और  देशहित  को  सामने
 रख  कर,  साथ  मिलकर,  काम  करेंगे।

 2i.  दक्षिण  भारत  की  घटनाक्रमों  से
 हमें  बहुत  दुःख  पहुंचा  हैं  ।  हम  हिंसात्मक
 कार्रवाइयों  की  निदा  करते  हैं  शौर  भ्र पनी
 सादिक  संवेदनाएं  उनके  प्रति  प्रकट  करते
 हैं  जिन्हें  क्षति  पहुंची  ह।  ऐसा  लगता  हूँ
 वहां  के  लोगों  के  मन  में  भाषा  के  प्रश्न
 के  प्रति  कुछ  संदेह  उत्पन्न  हुए  जिनसे  वे
 उत्तेजित हो  उठे।  हम  स्पष्ट  रूप  से  यह
 कहना  चाहते  हैं  कि  स्वर्गीय  जवाहरलाल
 नेहरू  ने  जो  आ्राश्वालन  दिए  थे  कौर
 जिनकी  पुनर्पुष्टि  हमारे  प्रधान  मंत्री  ने
 की  है,  उनपर  पूरी  तरह  श्र  बिना  किसी
 शर्त  के  अमल  किया  जाएगा।  देश  की

 एकता  के  लिए  यह  बहुत  जरूरी  है।
 यद्यपि  हिन्दी  भारत  संघ  को  राज-भाषा
 है,  अंग्रेजी  सह  राजभाषा  के  रूप  में  बनी
 रहेगी  ।  यह  तब  तक  चलेगा  जब  तक
 शहीदी  भाषी  इसकी  आवश्यकता  समझते
 हैं।  हमें  पूरी  तराशा  है कि  इससे  लोगों  की
 झा शंकायें  दूर  होंगी  और  वे  अपने  सामान्य
 काम-काज  पर  लौट  जायेंगे  |  इसमें  सं  देह
 नहीं  कि  संसद्‌  के  सदस्यगण  इस  पूरी  नीति
 पर  विचार  करेगे  कि  जिसको  पुष्टि  कौर

 पुनर्पुष्टि,  उसके  बैध,  प्रशासनिक  और
 कार्यकारी  सभी  पहलुओं  के  साथ,  भ्र क्सर
 की  गई  है  ।  इस  परिस्थिति  पर  विचार
 करने  के  लिए  शीघ्र  ही  मुख्य  मंत्रियों  का
 एक  सम्मेलन  बुलाया  गहरा  है  ।

 22.  हमारी  उत्तरी  सीमाओं  पर  चीनी
 खतरा  बराबर  बना  हुजरा  हे  ।  अपने  वचाव
 के  साधनों  को  मजबूत  करने  के  लिए  एक
 पंचवर्षीय  रक्षा  योजना  पर  काम  हो  रहा  है
 जो  964  i969  तक  चलेगी  ।
 कार्यक्रम  के  अनुसार  नए  डिवीजनों  को
 तैयार  शौर  हथियारबंद  किया  जा  रहा  &  |
 फोन  वर्ष  पहले  हमारी  आर्डीनैंस  फैक्टरियाँ
 जितना  सामान  तैयार  करती  थी,  पिछले
 साल  उन्होंने  उससे  लगभग  दुगना  तैयार
 किया  ।  हवाई  सेना  का!  विस्तार  किया
 जा  रहा  हैँ  ताकि  वह  दुश्मन  के  हवाई
 हमलों  से  हमारी  रक्षा  ज्यादा  अच्छी  तरह
 कर  सके,  और  फौजों  को  लड़ाई  के  मैदान
 में  एक  जगह  सेदूसरी  जगह  ले  जाने
 और  सामान  पहुंचाने  में  भी  उनकी  सहायता
 कर  सके  ।  नौसेना  का  मजबूत  बनाने  के
 लिए  भी  कदम  उठाए  गए  हैं  V

 23.  रक्षा  पर  खर्च  बढ़  जाने  से

 मुल्क  के  ऊपर  भ्र धिक  बोझ  प्रा  पड़ा  है।
 कौर  विकास  के  साधनों  को  दूसरी  ज़ोर
 लगाना  पड़ा  है।  हथियार  बनाने  में  हम
 किसी  भी  देश  के  साथ  होड़  नहीं  लगा
 रहे  हैं।  साथ  ही,  अप नेको  मजबूत  बनाने
 का  हमारा  पक्‍का  इरादा  है  ताकि  कोई  हम
 पर  हमला  करे  तो  हम  उसका  मुकाबला
 कर  सके  ।

 24.  ग्रीन  के  एटमी  विस्फोट  से
 दुनियां  के  सभी  शांति-प्रिय  लोगों  को
 धक्का  लगा  हैं  |  हो  सकता  है,  चीन  जल्द
 ही  दूसरा  विस्फोट  करे।  हमने  यह
 निश्चय  किया  है  कि  इस  स्थिति  के  बावजूद
 भी  हम  एटमी  हथियारों  को  बनाने
 का  काम  शुरू  नहीं  करेंगे  ।  इसके  बजाय  हम
 अन्तर्राष्ट्रीय  समझ-बूझ  बढ़ाने  की  कोशिश

 20
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 करेंगे  ताकि  एटमी  लड़ाई  का  खतरा  ही  मिट
 जाय  1

 25.  दूर  और  पास  के,  बड़े  और  छोटे,
 पूरब  और  पच्छिम  के  सभी  देशों  के  साथ  हमारे
 सम्बन्ध  दोस्ती  के  हैं  ।  सिफ  चीन  ने  हमारी
 तरफ  दुश्मनी  का  रुख  भ्रख्तियार  कर  लिया  है  t
 बदक़िस्मती  से  पाकिस्तान  के  साथ  भी  हमारे
 सम्बन्धों  में  कोई  सुधार  नहीं  हुआ  |

 26.  गुटबन्दी  से  अलगाव  और  सह-
 जीवन  हमारी  विदेश  नीति  के  दो  बुनियादी
 सिद्धान्त  हैं  -  हमारा  हमेशा  यह  दढ़  विश्वास
 रहा  है  कि  इन्सान  की  तरक्की  के  लिए  शांति
 बहुत  जरूरी  है  ।  दुनिया  के  जो  देश  विकास  की
 ओर  बढ़  रहे  हैं  उनके  लिए  तो  यह  और  भी
 ज़रूरी  है  क्योंकि  उनको  बड़ी  बड़ी  समस्या प्र ों
 का  सामना  करना  है  ।  इन  कारणों  से,  और
 कुदरतन  पड़ोसी  देशों  में  दिलचस्पी  रखने  की
 वजह  से  भी  इधर  जो  घटनाएं  दक्षिण-पूर्व
 एशिया  में  हुई  हैं,  उनसे  हमें  बड़ी  चिन्ता  है  ।
 ऐसी  घटनाएं  जो  खतरनाक  मोड़  ले  रही  हैं,
 खास  कर  वियतनाम  में,  उनको  रोकने  के  लिए
 हमारी  सरकार  ने  यह  सुझाव  दिया  है  कि  जल्द
 ही  जेनेवा  की  तरह  का  कोई  सम्मेलन  बुलाया
 जाए  ताकि  इस  समस्या  का  कोई  राजनीतिक
 हल  निकाला  जा  सके  ।  इस  मामले  पर  हम
 अपने  दोस्त  मुल्कों  के  सम्पर्क  में  भी  हैं  t

 27.  मिस्टर  हैरल्ड  विल्सन  का  युनाइटेड
 किंगडम  के  प्रधान  मन्त्री  के  रूप  में,  मि०
 कोसिजिन  का  सोवियत  समाजवादी  गणतन्त्र
 संघ  के  मन्त्रिमण्डल  के  भ्रध्यक्ष  के  रूप  में  प्रो
 संघ कत  राज्य  अमरीका  में  मिस्टर  जॉनसन  का
 प्रेजोडेण्ट  चुना  जाना  बड़ी  मरहम  घटनाएं  हैं  t
 ये  तीनों  नेता  भारत  के  पुराने  मित्र  हैं  |  फ्रांस  के
 प्रधान  मस्ती  ने  पहली  बार  भारत  की
 यात्रा  की  2,  परिणामस्वरूप  दोनों  देशों  में
 समझ-बूझ  बड़ी  है  t  श्री  लंका  की  प्रधान  मन्त्री,
 बर्मा  फो  क्रान्तिकारी  परिषद्‌  के  बेशरम न,
 भूटान  के  महाराज  और  नेपाल  के  महामहिम
 महाराजाधिराज  और  महारानी  तथा  विदेश

 मन्त्री  की  भारत  यात्राएं  इस  बात  की
 सबूत  हैं  कि  भारत  शौर  उसके  पड़ोसियों  में
 दोस्ती  बढ़ी  है  ।  बेल्जियम  के  महामहिम  राजा
 कौर  रानी,  ईराक  गण तन्त  के  राष्ट्रपति,
 सूडान  गणतन्त्री  के  सैन्य दल  के  सर्वोच्च  परिषद्‌
 के  अध्यक्ष  फिनलैण्ड  के  राष्ट्रपति,  सिंगापुर
 के  प्रधान  मन्त्री,  कुमावत  के  युवराज  प्रौढ़
 प्रधान  मन्त्री  ओर  मारिशस  के  प्रधान  मन्त्री
 का  स्वागत  करने  का  मौक़ा  भी  हमें  मिला  ।

 28.  परम  पावन  पोप  पाल  षष्टम्‌  को
 यात्रा  भी  विशेष  उल्लेखनीय  है  जो  दिसम्बर,
 l964  %  यूकेरिस्टिक  कांग्रेस  के  भाग  लेने  के

 लिए  बम्बई  पधारे  ।  वे  हमारे  देश  में  कुछ  ही
 दिन  के,  फिर  भी,  प्रगति  परम्परा  के  प्रसार
 सब  धर्मों  के  लोगों  ने  उनका  सादिक  स्वागत
 किया  ।

 29:  हमारा  मुल्क  उपनिवेशवाद  का
 पूरा  विरोधी  है;  इसलिए  मलावी,  माल्टा  शौर
 ज़ाम्बिया  की  आज़ादी  पर  हमें  बड़ी  खुशी  हुई  ।
 हमें  प्रसन्नता  है  कि  कल  इस  सूची  में  गंबिया  का
 नाम  भी  जुड़  जाएगा  |

 30.  पिछले  वर्ष  सोवियत  समाजवादी
 गणतन्त्र  संघ  ध्रौर  प्रायर  की  सरकारों  के
 निमन्त्रण  पर  मैंने  उन  देशों  की  यात्राएं  कीं  ।
 दोनों  देशों  में  मेरा  जो  सादिक  स्वागत  हुजरा,
 वह  इस  बात  का  सबूत  है  कि  इन  देशों  में  भारत
 और  उसकी  जनता  के  लिए  बड़ी  सद्भावना  है  ।

 3.  गुटों  से  प्रति  देशों  का  जो  सम्मेलन
 काहिरा  में  हा  उसके  भारतीय  शिष्टमंडल
 का  नेतृत्व  प्रधान  मन्त्री  ने  किया  t  सम्मेलन  में
 जो  बुनियादी  एकता  कौर  एक  तरह  का  जो
 रुख  देखा  गया  उससे  इस  बात  का  भारी  सात
 मिला  कि  गुटों  से  अलग  रहने  की  नीति  बराबर
 सही  तौर  ठीक  रही  है  ।

 32.  संसद्‌  के  सामने  22  बिल  हैं  जिन
 पर  आपको  विचार  करना  है  tT  साल  के  दौरान
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 में  जो  नए  बिल  सरकार  सामने  लाना  चाहती
 है,  उनमें  से  कुछ  ये  हैं  —

 (a)  बोनस  की  ग्र दाय गी  का  बिल  t

 (2)  फैक्टरी  (संशोधन)  बिल  ।

 (3)  आयात  निर्यात  नियन्त्रण
 (संशोधन)  बिल  :

 (4)  भारतीय  टैरिफ  (संशोधन)  बिल  ।

 (5)  प्रतीत  भारतीय  हथकरघा  बोर्ड
 बिल  ।

 (6)  नौ-जन  प्रॉविडेंट  फण्ड  बिल  t

 (7)  चावल-पिसाई  उद्योग  (विनियम)
 संशोधन  बिल  ।

 (8)  पेशेन्ट  बिल  ।

 (9)  प्राय-कर  (संशोधन)  बिल  v

 33.  965-66  के  वित्तीय  वर्ष  में
 भारत  सरकार  के  प्राय-व्यय  के  भ्रनुमान  का
 एक  ब्यौरा  आपके  सामने  रक्खा  जाएगा  |

 34.  संसद्‌  सदस्यगण,  आपके  सामने
 एक  लम्बा  चौड़ा  कार्यक्रम  है  कौर  उसे  पूरा
 करने  में  आपको  बड़ा  श्रम  करना  पड़ेगा  ny
 एक  सम्पन्न  समाजवादी  समाज  का  विकास
 और  दुनिया  के  दूसरे  देशों  के  साथ  दोस्ती  भ्र ौर
 सहयोग  का  विस्तार  हमारी  नीति  की  बुनियादें
 हैं  -  हम  क्या  करना  चाहते  हैं  यह  सबको  मालूम
 है  जोर  हमारी  मंज़िल  साफ़  हमारे  सामने  है  ।
 वहां  तक  पहुंचने  के  लिए  पक्के  इरादे  कौर  पूरे
 विश्वास  के  साथ  आपको  राष्ट्र  का  पथ-प्रदर्शन
 करना  है  ny

 2.8  hrs.

 RE:  ADJOURNMENT
 (Procedure)

 Shrimati  Renu  Chakravartty  (Bar-
 rackpore):  May  I  now  ask  you  what
 is  going  to  happen  to  the  adjourn-
 ment  motion  on  the  failure  of  the
 Government  regarding  the  language
 question?  You  have  sent  a  note  say-

 MOTIONS
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 ing  that  the  matter  is  under  the  con-
 sideration  of  the  Speaker.  I  would
 urge  you  to  allow  this  adjournment
 motion  to  be  moved  now.

 Shri  N.  0.  Chatterjee  (Burdwan):
 I  shall  join  her  in  this,  It  is  a  very
 vital  matter.  ‘The  Prime  Minister  has
 written  to  me  that  it  could  be  debated’
 on  the  President’s  Address,  That  will
 not  be  proper.  It  should  not  be
 diluted.

 Mr.  Speaker:  The  hon.  Members
 would  kindly  recall  the  decision  that
 this  House  had  taken  in  1962.  We
 had  decideg  that  all  notices  received’
 on  the  day  when  the  President’s  Ad-
 dress  is  delivered  will  be  taken  up  on:
 the  next  day;  the  condition  regarding
 urgency  woulq  be  waived.  They
 would  be  considered  on  the  next  day
 and  not  on  the  day  when  the  Presi-
 dent’s  Address  is  delivered  to  Mem-
 bers  of  both  the  Houses.  The
 House  hag  agreed  to  that  procedure.
 If  we  have  to  make  a  change  in  that,
 that  will  be  seen  afterwards.  The
 adjournment  motions  that  have  been
 tabled  and  in  respect  of  which  noti-
 ces  had  been  given  will  be  taken  up
 tomorrow.

 Shri  Hari  Vishnu  Kamath
 (Hoshangabad):  May  I  submit  in  all
 humility  one  thing  with  due  defe-
 rence  to  the  decision  that  was  taker
 by  the  House  in  1962?

 The  rules  of  procedure  which  gov-
 ern  the  conduct  of  business  are
 silent  on  the  point.  They  refer  to  the
 discussion  on  the  President’s  Address
 and  other  cognate  matters,  but  there
 is  no  prohibition  in  any  of  the  rules.

 Mr,  Speaker:  I  would  submit  to  the
 House  that  I  have  not  relied  upon
 any  particular  rule.  and  Shri  Kamath
 also  says  that  there  is  no  prohibition.
 I  had  agreed  there,  and,  therefore,
 last  time  I  had  said  that  we  might
 establish  a  convention,  and  the  House
 had  agreed  to  it.  Therefore,  we  have
 established  that  convention,  and  I
 think  the  House  will  now  try  to
 observe  that.  If  we  want  to  change



 25  +President’s  Assent  to  MAGHA  28,  886  (SAKA)  Papers  laid  on  the  26:
 Bills

 it,  that  would  be  a  different  matter.
 and  that  can  be  taken  up  afterwards.
 But  this  time  at  least,  we  might  go
 on  with  the  convention  we  are  having.

 Shri  Hari  Vishnu  Kamath:  May  I
 request  again  that  i  case  a  decision
 has  been  taken  once  and  for  all  in
 962  with  regard  to  this  particular
 matter,  the  relevant  rule  might  be
 amended?

 Mr.  Speaker:  We  shall  consider  that
 also.

 Shri  Hari  Vishnu  Kamath;  Do  I
 take  it  as  an  assurance  that  the  ad-
 journment  motions  given  notice  of  by
 us  for  today  on  the  tragic  distur-
 bances  in  Madras  would  be  taken  up
 tomorrow?

 Mr,  Speaker:  All  notices  that  have
 been  given  for  today  would  be  taken
 up  tomorrow.

 Shri  Hari  Vishnu  Kamath:  But
 then,  there  is  another  matter  to
 which  I  would  like  to  refer,  and  I
 hope  you  would  permit  me  to  raise  it
 after  the  Secretary  has  laid  the  Bills
 on  the  Table  of  the  House....

 Mr.  Speaker:  He  had  agreed  to

 Shri  Hari  Vishnu  Kamath:  I  am  not
 talking  about  this  one,  but  there  is
 another  matter......

 Mr.  Speaker:  After  this  has  been
 completed,  he  can  raise  it.

 2.22  hrs.

 PRESIDENT’S  ASSENT  TO  BILLS
 Secretary:  Sir,  I  lay  on  the  Table

 the  following  four  Bills  passed  by  the
 Houses  of  Parliament  during  the  last
 Session  and  assented  to  by  the  Presi-
 dent  since  a  report  was  last  made  to
 the  House  on  the  24th  December,
 964:—

 (l)  The  Official  Trustees  (Amend-
 ment)  Bill,  ‘1964.

 (2)  The  Appropriation  (Railways)
 No.  3  Bill,  1964.

 Table
 (3)  The  Indian  Tariff

 ment)  Bill,  1964,
 (4)  The  Repealing  and  Amending

 Bill,  ‘1964.
 I  also  lay  on  the  Table  copies,  duly

 authenticated  by  the  Secretary  of
 Rajsa  Sabha,  of  the  following  eleven
 Bills  passed  by  the  Houses  of  Parlia-
 ment  during  the  last  Session  and  as-
 sented  to  by  the  President  since  a
 report  was  last  made  to  the  House  om
 the  24th  December.  964:—

 (Amend-

 qd)  The  Industrial  Disputes  (Am-
 endment)  Bill,  1964,

 (2),  The  Food  Coroprationg  Bil!,
 1964.

 (3)  The  Anti-Corruption
 (Amendment)  Bill,  1964.

 (4)  The  Slum  Areas  (Improve-
 ment  and  Clearance)  Amend-
 ment  Bill,  1964.

 (5)  The  Hindu  Marriage  (Amend-
 ment)  Bill,  1964.

 (6)  The  Provisional  Collection  of

 Laws

 Taxes  (Amendment)  Bill,
 1964.

 (7)  The  Essential]  Commodities
 (Amendment)  Bill,  984.

 (8)  The  Prevention  of  Food  Adul-
 teration  (Amendment)  _  Bill,
 1964,

 (9)  The  Payment  of  Wages  (Am-
 endment)  Bill,  1964,

 (10)  The  Standards  of  Weights  and
 Measures  (Amendment)  Bill,
 1964.

 (!l)  The  Foreign  Exchange  Regu-
 lation  (Amendment)  _  Bill,
 1964.

 2.22  hrs.

 PAPERS  LAID  ON  THE  TABLE
 STATEMENT  SHOWING  POLITICAL  COTRI-

 BUTIONS  MADE  BY  COMPANIES
 The  Minister  of  Finance  (Shri  T.  T.

 Krishnamachari):  I  beg  to  lay  on  the
 Table  a  statement  showing  political
 contributions  made  by  companies  dur-
 ing  the  period  from  middle  of  796  to
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 the  5th  September,  ‘1964.  [Placed  in
 Library  See  No,  LT-3756/65).
 INCOME-TAX  (AMENDMENT)  ORDINANCE

 The  Minister  of  ०  A
 and  Parliamentary  Affairs  (Shri  Satya
 Narayan  Sinha);  I  beg  to  lay  on  the
 ‘able  a  copy  of  the  Income-tax
 (Amendment)  Ordinance,  965  (No.  l
 of  965)  promulgated  by  the  President
 on  the  6th  January,  1965,  under  pro-
 visions  of  Article  23  (2)  (a)  of  the
 Constitution.  [Placed  in  Library.  See
 No.  LT-3759/65].

 tiuns

 RULES  UNDER  UNIVERSITY  GRANTS
 ComMIssIoNn  ‘ACT

 The  Deputy  Minister  in  the  Ministry
 of  Education  (Shrimati  Soundaram
 Ramachandran):  On_  behalf  of  Shri
 M.  C.  Chagla,  I  beg  to  lay  on  the
 Table  a  copy  each  of  the  following
 Rules  under  sub-section  (3)  of  section
 25  of  the  University  Grants  Commis-
 sion  Act,  956:—

 (i)  The  University  Grants  Com-
 mission  (Terms  and  Condi-
 tions  of  Service  of  Employees)
 Amendment  Rules,  1964,  pub-
 lished  in  Notification  No.
 G.S.R.  255  dated  the  5th
 September,  964

 [Placed  in  Library.  See  No,  LT-
 3757/65.]

 (ii)  The  University  Grants  Com-
 mission  (Disqualification,  Re-
 tirement  and  Conditions  of
 Service  of  Members)  Amend-
 ment  Rules,  1964,  published
 in  Notification  No.  5.0.  3586
 dated  the  0th  October,  1964.

 [Placed  in  Library.  See  No.  LT-
 3758/65.)

 PROCLAMATION  BY  PRESIDENT  UNDER
 ARTICLE  356  OF  THE  CONSTITUTION
 VARYING  PROCLAMATION  ISSUED
 EARLIER  IN  RELATION  TO  STATE  OF

 KERALA
 State  LeciscaTure  (CONTINUANCE

 or  use  oF  Enaiisn  LANcuaGe)
 Acr

 The  Deputy  Minister  in  the  Ministry
 of  Home  Affairs  (Shri  L.  N.  Mishra):
 On  behalf  of  Shri  Hathi,  I  beg  to  lay
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 on  the  Table  a  copy  each  of  the  fol-
 lowing  papers: —

 (i)  Notification,  No.  GSR.  9
 dated  the  th  January,  1965,
 publishing  the  Proclamation
 issued  by  the  Presiden,  under
 article  356  of  the  Constitution,
 varying  the  Proclamation
 issued  on  the  0th  September,
 1964,  in  relation  to  the  State
 of  Kerala.

 [Placed  in  Library.  See  No,  LT-
 3760/65.  ]

 (ii)  The  Kerala  State  Legislature
 (Continuance  of  the  use  of
 English  Language)  Act,  965
 (President’s  Act  No.  |  of  965)
 under  sub-section  (3)  of  sec-
 tion  3  of  the  Kerala  State
 Legislature  (Delegation  of
 Powers)  Act,  1964.

 {Placed  in  Library.  See  No.  LT-
 3761/65.)

 ANNUAL  Report  oF  NaTIoNAt  RESEARCH
 DEVELOMENT  CORPORATION  OF  INDIA

 Shrimati  Soundaram  Ramachandran:
 I  beg  to  lay  on  the  Table  a  copy  of
 Annual  Report  of  the  National  Re-
 search  Development  Corporation  of
 India,  for  the  year  ending  the  3st
 March,  1964,  (English  and  Hindi  ver-
 sions)  along  with  the  Audited  Ac-
 counts  and  the  comments  of  _  the
 Comptroller  and  Auditor-General
 thereon,  under  sub-section  (l)  of  sec-
 tion  69A  of  the  Companies  Act,  1956.

 [Placed
 3762/65).

 in  Library.  See  No.  LT-

 2.24  hrs.
 PRESS  COUNCIL  BILL

 Report  or  JoInT  COMMITTEE
 The  Deputy  Minister  in  the  Ministry

 of  Information  and  Broadcasting  (Shri
 C.  R.Pattabhi  Raman):  I  beg  to  lay
 on  the  Table  a  copy  of  the  Report  of
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 the  Joint  Committee  of  the  Houses  on
 the  Press  Council  Bill,  1963.

 PAPER  LAID  ON  THE
 TABLE—contd.

 NOTIFICATION  UNDER  BENGAL  FINANCE
 (SALEs  Tax)  ACT  AS  IN  FORCE  IN

 Dent
 The  Deputy  Minister  in  the  Ministry of  Finance  (Shri  Rameshwar  Sahu):

 I  beg  to  relay  on  the  Table  a  copy of  Notification  No.  F.4(33)  /62-Finance
 (E)  published  in  Delhi  Gazette  dated
 the  l7th  September,  1964,  under  sub-
 section  (4)  of  section  26  of  the  Benga! Finance  (Sales  Tax)  Act,  ‘1941,  as  in
 force  in  the  Union  Territory  of  Delhi
 [Placed  in  Library.  See  No.  LT-
 3762/65].

 PRESS  COUNCIL  BILL—contd.
 EVIDENCE  BEFORE  JOINT  COMMITTEE
 The  Deputy  Minister  in  the  Ministry of  Information  and  Broadcasting

 (Shri  ९.  है,  Pattabhi  Raman):  I  beg
 to  lay  on  the  Table  a-copy  of  the
 evidence  tendered  before  the  Joint
 Committee  of  the  Houses  on  the  Press
 Council  Bill,  1963.

 2.26  hrs,
 STATEMENT  RE.  FOREIGN  EX-

 CHANGE  SITUATION
 The  Minister  of  Finance  (Shri  T.

 T.  Krishnamachari):  Mr.  Speaker,
 Sir,  I  crave  the  indulgence  of  the
 House  for  making  this  statement  on
 the  opening  day  of  the  Parliament  as
 I  wish  to  take  Honourable  Members
 into  confidence,  at  the  earliest  oppor-
 tunity,  about  the  extremely  difficult
 foreign  exchange  position  in  which
 We  find  ourselves  at  present.  Our
 foreign  exchange  reserves  have  decli-
 ned  more  or  less  steadily  during  the
 current  fiscal  year.  Some  dec'ine
 during  the  months  of  April-Septem-
 ber,  when  export  receipts  are  usually
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 low,  is  a  normal  feature  of  our
 balance  of  payments.  The  decline  in
 reserves  during  April-September  1964,
 however,  was  almost  twice  as  large
 as  in  the  same  period  of  1963.  What
 is  even  more  disturbing,  the  decline
 in  reserves  has  continued  during  the
 past  4  or  5  months  when  we  should
 normally  be  gaining  reserves  in  order
 to  mect  the  requirements  of  the  com-
 ing  lean  season  for  exports.  On
 February  12,  1965,  the  foreign  assets
 of  the  Reserve  Bank  stood  at  about
 Rs.  79  crores.  Ag  Honourable  Mem-
 bers  are  aware,  the  Reserve  Bank  is
 required  to  hold  a,  a  minimum
 Rs.  200  crores  of  reserves  in  the
 form  of  gold  and  foreign  securities.
 The  Reserve  Bank  has  been  able,  in
 fact,  to  abide  by  this  requirement  for
 some  time  only  on  the  basis  of  a
 transfer  to  the  Bank  of  gold  which
 the  Government  had  acquired  over
 the  years.

 2.  The  recent  decline  in  reserves  js
 the  result  of  a  variety  of  factors.  In
 view  of  shortages  of  foodgrains  in
 the  country  and  the  pressure  on
 prices,  we  have  had  to  provide  for
 larger  imports  of  food  and  fertilizers
 against  free  foreign  exchange.  Pay-
 ments  on  account  of  defence  imports
 have  also  been  increasing;  and  we
 have  had  to  provide  for  larger  re-
 payment  obligations  in  respect  of  the
 growing  volume  of  our  indebtedness
 abroad.  While  exports  have  been
 rising,  the  increase  this  year  has  not
 been  as  large  as  in  963-64;  and  it  has
 not  been  reflected  fully  in  the  receipt
 of  foreign  exchange.  A  part  of  the
 increase  in  exports  has  been  fo  coun-
 tries  with  whom  settlements  in  trade
 and  payments  are  made  in  rupees,
 and  bring,  therefore,  no  free  foreign
 exchange.  There  is  reason  also  to  he-
 lieve  that  export  earnings  have  been
 slower  in  coming  because  of  higher
 interest  rates  elsewhere.  A  part  of
 the  decline  in  reserves  may,  therefsre.
 be  short-term  in  character  and  may
 be  expected  to  reverse  itself  over  the
 coming  months.  Even  so.  Honourable
 Members  would  appreciate  _  that,
 given  the  low  level  to  which  reserves
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 have  already  fallen  and  the  require-
 ments  during  the  coming  months,  the
 adoption  of  all  possible  remedial
 ‘measureg  cannot  brook  any  delay.

 3.  First  and  foremost,  we  have  to
 reduce  inflationary  pressures  in  the
 economy.  The  strictest  fiscal  and
 monetary  discipline  has  to  be  observ-
 ed  in  the  interest  both  of  stability  of
 prices  and  of  improvement  in  the
 payments  position.  The  Budget  of
 the  Central  Government  for  the  year
 ‘1965-66  will  be  announced  ten  days
 from  now,  and  I  do  not  wish  to  say
 anything  about  this  at  this  stage.  But
 it  is  clear  that  the  financial  operations
 of  the  Central  and  State  Governments
 as  well  as  those  of  public  and  private
 sector  enterprises  will  necessarily
 ‘have  to  be  guided  by  the  over-riding
 consideration  of  avoiding  inflation.  I
 have  taken  this  up  with  the  State
 ‘Governments  and  I  have  no  doubt
 that  in  the  present  grave  situation  I
 can  count  on  their  whole-hearted
 cooperation.

 4.  On  the  monetary  side,  several
 measures  have  been  taken  during
 the  past  year  to  bring  about  orderly
 increase  in  interest  rates  and  to
 slow  down  the  pace  of  menetary  ex-

 ‘pansion.  The  Reserve  Bank  has  just
 announced  further  measures  to  this
 end.  The  Bank  Rate  has  been  in-
 creased  from  5  per  cent  to  6  per  cent

 ‘Coupled  with  this,  the  terms  govern-
 ing  the  rates  at  which  scheduled
 banks  are  elig'ble  to  borrow  from  the
 Reserve  Bank  have  been  made  stiffer.
 Banks  will  be  able  to  borrow  at  the
 Bank  Rate  only  when  their  net  liqui-
 dity  ratio  comes  to  30  per  cent  or
 more  as  against  28  per  cent  at  pre-
 sent.  The  borrowing  rate  of  the  in-
 dividual  scheduled  bank  will  increase

 “by  $  per  cent  for  every  !  per  cent
 decline  in  its  liquidity  ratio  below  30
 percent,

 5.  The  Reserve  Bank  has  also  taken
 steps  to  make  appropriate  changes  in
 other  interest  rates  in  the  economy.
 ‘Thus,  banks  have  been  asked  to  rais?
 ‘the  interest  rates  on  their  term  de-
 -posts  as  well  as  savings  bank  deposits.
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 The  ceiling  limit  to  the  lending  rates
 of  banks  has  been  raised  from  9  per
 cent  to  0  per  cent.  The  Reserve
 Bank  lending  raie  to  cooperative
 banks  would  also  now  be  higher  by
 l  per  cent.  Appropriate  changes  in
 other  interest  rates,  including  those
 paid  and  charged  by  Government
 and  other  financia)  institutions,  are
 also  being  made.  These  measures
 should  limit  the  expans'on  of  bank
 credit  and  bring  about  an  appreciable
 reduction  in  inflationary  pressures  in
 feneral  by  encouraging  a  greater  flow
 of  savings  and  a  greater  sense  of  eco-
 nomy  in  the  use  of  scarce  capital  re-
 sources.  The  Reserve  Bank  will
 watch  carefully  the  expansion  of
 credit  and  money  supply  in  the  eco-
 Nomy  in  the  light  of  genuine  require-
 ments  of  growing  production  and  will
 take  whatever  further  measures  that
 might  be  necessary  in  this  regard.

 6.  In  the  present  foreign  exchange
 position,  we  have  also  to  take  every
 possible  measure  to  bring  about  the
 utmost  economy  in  imports,  Import
 allocations  for  the  current  half  year
 have  already  been  reduced.  How-
 ever,  some  financial  restraint  for
 bringing  about  greater  economy  in
 imports  is  also  necessary.  I  propose,
 therefore,  to  take  advantage  of  the
 powers  already  available  for  this
 purpose.  A_  notification  i,  being
 issued  to  levy  a  regulatory  customs
 duty  of  0  per  cent  of  the  value  of  im-
 ports  on  all  imports  w‘th  the  excep-
 tion  of  foodgrains,  fertilizers,  pesti-
 cides,  books  and  accessories  for  fami-
 ly  planning.  This  notification  will
 come  into  effect  immediately.

 7.  We  propose  to  review  all  com-
 mitments  for  Government  impor's
 against  free  foreign  exchange  with  a
 view  to  achieving  al]  possible  eco-
 nomies  in  this  regard.  Import  al-
 locations  in  furture  will  have  to  be
 based  strictly  on  the  success  of  the
 measures  that  we  are  now  taking  in
 bringing  about  a  quick  improvement
 in  our  reserves.

 8.  The  Aid-India  Consortium  orga-
 nised  by  the  World  Bank  is  to  mect
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 in  Parts  towards  the  middle  of  next
 month  to  consider  our  requirements
 of  assistance  during  the  coming  year.
 In  view  of  our  difficult  payments  po-
 sition  and  the  continuing  shortage  of
 imported  raw  materials  and  compo-
 nents,  we  propose  to  request  the  Con-
 sortium  for  maximum  possible  assis-
 tance  for  financing  non-project  im-
 ports  and  for  providing  immediate
 relief  to  our  balance  of  payments  in
 other  ways.

 9.  Our  export  performance  over  the
 past  two  or  three  years  has  been  a
 matter  of  some  _  satisfaction.  Given
 our  needs,  however,  we  have  to  make
 even  more  strenuous  efforts  to  pro-
 mote  a  further  increase  in  exports.
 Higher  exports  inevitably  imply  some
 sacrifice  of  domestic  consumption  and
 investment.  But  in  the  context  of  our
 difficult  foreign  exchange  _  situation,
 larger  exports  must  take  precedence
 over  domestic  requirements,  however
 urgent,  We  shall  continue,  therefore,
 to  explore  all  possible  avenues  for  in-
 creasing  our  export  earnings.  We  are
 reviewing  all  our  export  promotion
 measures  With  a  view  to  take  what-
 ever  additional  steps  that  may  be
 necessary  to  ensure  a  continuing  in-
 crease  in  export  earnings.  Import
 entitlement  licences  against  exports
 will  be  increasingly  related  to  actual
 receipt  of  export  earnings.

 i0.  The  measures  we  are  now  tak-
 ing  will  take  some  time  before  their
 full  effects  are  realised.  In  the
 meanwhile,  it  will  be  necessary  for
 us  to  have  some  support  from  outside
 to  tide  over  our  immediate  difficul-
 ties.  I  have,  therefore,  authorised
 our  Executive  Director  on  the  Board
 of  the  International  Monetary  Fund
 to  request  that  institution  for  a  stand-
 by  credit  to  the  maximum  extent  pos-
 sible.  I  cannot  emphasise  too  st-
 rongly  that  accommodation  from  the
 International  Monetary  Fund  is  avail-
 able  only  for  meeting  short-term
 difficulties,  We  have  large  outstand-
 ing  repayment  obligations  amount-
 ing  to  200  million  dollars  to  the  Fund
 in  respect  of  the  drawings  we  made
 at  the  beginning  of  the  current  Plan
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 period.  Any  accommodation  that  we
 may  get  from  the  Fund  now  will  also
 have  to  be  repaid  over  the  next  few
 years.  Efforts  to  strengthen  our  ba-
 lance  of  payments  by  utmost  fiscal
 and  monetary  discipline  as  well  as  by
 vigorous  export  promotion  and  eco-
 nomy  in  import,  will  have  to  be
 maintained,  therefore,  over  a  number
 of  years  and  indeed  reinforced  from
 time  to  time  in  the  light  of  prevail-
 ing  circumstances.  It  is  only  by  con-
 tinuous  attention  on  the  highest  prio-
 rity  basis  to  this  task  of  improving
 our  payments  position  that  we  can
 avoid  in  future  the  kind  of  critical
 situation  in  regard  to  foreign  ex-
 change  that  we  have  faced  so  often
 in  the  recent  past  and  are  facing  once
 again  at  the  present  moment.  I  have
 every  confidence  that  Honourable
 Members  would  extend  to  the  Gov-
 ernment  utmost  co-operation  in  this
 task  of  restoring  and  preserving  the
 external  viability  of  the  economy.

 RE:  PRESIDENT’S  ADDRESS

 2.34  hes,
 Shrj  Hari  Vishnu  Kamath  (Hosh-

 angabad):  Mr.  Speaker,  Sir,  I  rise
 with  considerable  trepidation,  but  I
 think  that  on  this  unique  occasion
 when  both  Houses  have  had  the  Pri-
 vilege  of  listening  to  the  President's
 Address,  this  point  should  be  cleared
 once  and  for  all.  All  of  us  listened
 cerefully,  patiently  ang  intently  to
 the  President's  Address.  It  was  how-
 ever  distressing  at  certain  points,  at
 certain  stages,  to  hear  the  President
 slur  over  some  phrases  and  perhaps
 omit  certain  words.

 Mr.  Speaker:  Should  we  refer  ६०
 these  things?

 Shri  Hari  Vishnu  Kamath:  That  is
 why  I  said  ‘with  some  trepidation’.
 But  may  |  invite  your  attent’on—I
 am  not  8  stickler  for  rules  or  articles
 of  the  Constitution.  I  know  there  was
 some  disability—to  article  87  of  the
 Constitution  which  lays  down  and
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 Provides  that  the  President  shal!  de-
 liver  the  Address.  It  would  have
 been  perhaps  much  better  if,  in  these
 circumstances,  the  President’s  Address
 in  the  English  language  also,  had  been
 read  out  or  delivered  as  it  was  done
 last  year.  I  remember  that  the  same
 difficulty  came  in,  J  would,  therefore,
 request  you  to  say  whether
 in  terms  of  the  article;  of  the
 Constitution,  it  will  be  held,  inspite
 of  what  has  happened,  that  the  Presi-
 dent  has  delivered  the  Address  in  the
 English  language  also.  We  wish  him
 a  speedy  recovery,  and  I  hope  his
 health  will  be  resorted  to  normalcyere
 long.

 Mr.  Speaker:  The  intention  is  that
 after  such  a  solemn  inauguration,  we
 should  not  enter  into  any  controver-
 sial  matters.
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 Shrj  Hari  Vishnu  Kamath:  It  is  not
 controversial.

 Mr.  Speaker:  Let  us  not  disagree
 on  any  points  at  least  for  today.

 Shri  Hari  Vishnu  Kamath:  There  is
 no  disagreement.

 Mr,  Speaker:  I  may  differ  with  Mr.
 Kamath’'s  interpretation;  I  would  not
 like  to  disagree  with  him  on  this  day
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 at  least.  Everything  can  be  said
 when  the  Address  is  being  discussed.
 We  will  take  it  up  and  Mr.  Kamath
 can  raise  it  then.

 2.39  hrs.

 ARMED  FORCES
 WERS)

 (SPECIAL  PO-
 CONTINUANCE  BILL*

 The  Minister  of  External  Affairs
 (Shri  Swaran  Singh):  Sir,  I  beg  to
 move  for  leave  to  introduce  a  Bill  to
 continue  the  Armed  Forces  (Special
 Powers)  Regulation,  958  for  a  fur-
 ther  period.

 Mr.  Speaker:  The  question  is:
 “That  leave  be  granted  to  in-

 troduce  a  Bill  to  continue  the
 Armed  Forces  (Special  Powers)
 Regulation,  958  for  a  further  pe-
 riod.”

 The  motion  was  adopted.
 Shri  Swaran  Singh:

 duce  the  Bill.
 2.40  hrs.

 Sir,  I  intro-

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Thursday,

 *Published  in  the  Gazette  of  India
 dated  17-2-65.

 February  18,  965/Magha  29,  886
 (Saka).

 Extraordinary  Part  II,  Section  2,

 GMGIPND—234  (Ai)  LSD—2-3-65—  970.


